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STATEMENT RE IDIKKI HyDRO-ELECTRIC
Prosect N KErALA

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): Sir,
I beg to lay on the Table a Statement
regarding the Idikki Hydro-Electric
Project in Kerala. [Placed in Lib-
rary. See No, LT-1351(67].

FOURTH REPORT OF THE PUBLIC
ACCUUNTS COMMITTEE (1967-68)

SHRI M. C. SHAH (Gujarat): 3ir.
I beg to lay on the Table a copy of
the Fourth Report of the Public
Accounts Committee (1967-68) regar-
ding action taken by Government on
the recommendations of the Committea
contained in their 64th Report (1966-
67) relating to the purchase of Defec-
tive Tyres.

'

n.-.—-—g Tie

LEAVE OF ABSENCE TO SHRI J. C,
NAGI REDDY

MR. CHAIRMAN: I have to inform
Members that I have received the fol-
lowing letter from Shri J. C. Nagi
Reddy:—

“Due to my health reasons, I
could not attend the last session of
Rajya Sabha. Doctors advised me
not to move from hospital. Hencea
I request you to grant me leave on
health reasons for my absence for
the days 1 absent in the present
Rajya Sabha Session.”

Is it the pleasure of the House {hat
permission be granted to Shri J. C.
Nagi Reddy for remaining absent
from all meetings of the House durmg
the current session?

(No hon. Member dissented)

MR. CHAIRMAN: Permission to
remain absent is granted.

The House will meet at 2.30 p.m.
and will sit till 5.30 p.Mm.

The House then adjourned
for lunch at twenty-two
minutes past one of the clock.

. —
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The House reassembled after lunch
at half-past two of the clock. TH=
Depury CHAIRMAN in the Chair,

{
MOTIONS RE.—

1. ReEporT OF THE EbpucATioN COMMIS~
SION (1964—866)

2. ReEport (1967) OF THE COMMITTEE OF

MEMBERS OF PARLIAMENT ON Epu-—
CATION——coOntd.

The Deputy Chairman: Mrs. Reddy
not more than fifteen minutes on side.

SHRIMATI YASHODA REDDY
(Andhra Pradesh): I am extremely
glad and I thank you, Madam, for
having given me this opportunity to
speak. I was listening to the speech
of Mr. Ruthnaswamy and I must teil
you that I more or less agree with
him on almost all the points which he
raised ‘yesterday. But today when I
get up to speak on this Education
Commission’y Report and the Revort
submitted by the Committee of Mem-
bers of Parliament, I speak with =&
heavy heart. The Government of
India and we politicians are experi-
menting with the children, especially
the school-going population, in any
number of ways and sometimes in a
most unforgivable manner. These
politicians. these Ministers. these
Members of Parliament, these people
concerned with universities and
schools who change the curriculum

everyday—unfortunately for them
and unfortunately for us we sit
in an ivory tower. and should

stop preaching. In a State whenever
a new Minister comes or for that
matter in the Centre when a new
Minister comes, new policies, new
ideas, new curriculum are brought.
And who suffer? Not you and me but
the youmg nation-buijlders who are
the future citizens of India. It is
these people that are suffering, and
we sit here and talk platitudes which
are no substitutes for the national
integration or what the nation wants.
You see what is happening in the
country. In Maharashtra the Shiva
Sena says that Maharashtra is for the
Maharashtra In Bengal the Bengalis
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day world can be imparted? Have
they brought it to that national level
where they could teach whatever
they want in the schools and colleges?
No. They have 1ot done it.

Somebody was saying, you are un-
patriotic. Madam, we people who
come from the non-Hindi-speaking
areas sacrificed everything that was
near and dear to our heart when we
accepteg Hindi. Was it not patriotic?
Did we not give everything up? What
we are asking? You raise Hindi to
the status of national language; you
raise all your regional languages to
the status uf official languages. You
say that you require textbooks and
teachers to teach these subjects. That
is all we are asking. Give us more
time. No, they feel that heavens will
come down. They want chaos, they
want confusion. What good is being
done they do not want to retain, They
just know one thing, that is to demo-
lish what there is before even know-
ing what they are doing or replace
what they are demolishing,

There are two things in the recom-
mendations which T want to pinpoint.
Yesterday the hon. Minister was
pleased to say that two revolutionary
ideas have been brought in. Absolu-
tely revolutionary, I agree, about the
neighbourhood schoolg and also about
the language. I am sorry you did
not use that word, I withdraw that
word ‘revolutionary’. There are two
major, important recommendations.
There are very many good recom-
mendations, I agree most of them are,
but it ig better for me to say there
are two major, important recommen-
dations. He had an opportunity
yesterday to convince this House, to
convince the Members, to convince
the whole nation how good they were,
But he did not utilise that opporiu-
nity and he left it to our imagination
and to the absolute confusion of the
country. I am going to pinpoint my
speech on those two points.

1 come to the neighbourhood school.
1t is a good thing. Everybody should
go there, whoever he may be; whe-
ther they belong to your party or
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says that Bengal is for the Bengalis.
Maybe tomorrow 1 will say that
Andhra is for Andhras, and the Hindi-
speaking people will say that India is
for the Hindi-speaking people. At
such a time like this here comes the
hon. Minister of Education who says
hereafter all university education will
be in the regional language in 5 years.
What does he mean? This sort
of approach sounds like a thunder
in the air. The one thing which is
common between the somewhat revo-
lutionary attitudes in these regional
places and the recommendation made
by the Minister of Education is that
they are dividing India day by day
into small regions, small states, and
they are not integrating India.
Madam, in these small ideas there may
be much moise and there may be some
glorification but we are forgetting the
national aspect, the bigger one, and
the casualty is India. They are for-
getting that. They are thinking in
terms of glorifying these small things.
But they are forgetting that the
nation becomes a casualty. They
are forgetting the allegiance which
they owe to the country as a
whole. Who says that we do
not want our national languages
of the States? We realise that
the languagz of each State, every
language spoken in  India, every
language in the Constitution is im-
portant. We had our States reorganis-
ed on that basis. Did we mot? But
why so much hue and cry that every-
thing should be done in the regional
languages immediately?

You know, Madam, the day wheu
we accepted Hindi, what was H.udi
but another regional language? 3But
we non-Hindi-speaking people ac-
cepted Hindi at the height of emotion
at the height of patriotic spirit, that
we should have a common language
in India, a link language. But has
the Goverminent of India, have the
so called Hindi protagonists, done any-~
thing to raise Hindi to the national
status? Have they brought it to that
status where in the schools and col-
leges it can be taught and the know-

! ledge that is needed for the present-

i
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that party they should go to
a common school—rich or

poor.
But can you prevent a citizen
of India {from sending his or
her own daughter or son to

some other gchool which they like?
I will send my daughter to Madras,
Are you going to stop it tomorrow
and say, you send her to Hyderabad,
very near to your house? Madam,
why did this happen? It is all be-
cause the schools run by the Govern-
ment are not up to the satisfaction
or up to the grade which the children

need. Are there buildings enough?
Is there furnifure enough? Is there
~enough for these boys and girls?

stafl enough? If there sitting place
‘When they go to school, they go there
to meet other students, to learn some-
thing, to enjoy something. But there
are your schools and sometimes they
are not worth the name, It is a
shame sometimes. You say, no, to-
morrow you will be prohibited from
sending your children. Certainly
there are private schools mostly run
by the Christians and I must tell you
here and now that some of the Mis-
sionary schools are the best in India.
They are the Best and they have done
a great lot to the question of not only
enlightening the people of India but
the progress, culture and everything.
Maybe that was the proper thing. If
v~ want, you can say that any educa-
tcu . - itution which is aided by

Goy-.unent should not teach any one :

particular religion, That is a good
thing in a secular State. But accord-
ing to Gamdhiji the essence of all
religions could be taught and it had
its own moral education. You can-
not restrict any good private institu-
tion or even for that matter an aided
institution, Why do we send ovur
children there? That is because we
are not satisfied with yours. Why
don’t you improve the standards of
your schools and raise the salaries of
your teachers? Get the best teachers;
put enough number of teachers; have
good books. Then do you think that
I will send my child 500 miles or 300
miles away when I have one of the
best schools next to my house? You
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first p-oduce them, you show them
and then everybody will flock. But
you say ‘No’' in the name of demo-
cracy, in the name of socialism. This
kind of socialism and democracy, to
be very frank, Madam Deputy Chair-
man, sometimes gets on my nerves.
Before you preach do something,
Don’t ask us not to do something.
Are you going to dictate to us where
our children should go when you are
not going to give us "good schools?

But you say it is a national policy

Then somebody said, what a big
Report. It is a big Report. But I
think the quality is not sometimes
necessarily dictated by the volume of
such Reports.

Then the next important think is
the language, Of course, it is the
major thing. What have they done?
They say, in the first stage the child
will be taught mother-tongue. Very
good. The child should be taught its
mother tongue, In the second stage,
they say, it will be a regional langu-
age. Well and good. At the third
stage, they say that the child will
have an option either to take Hindi
or English, and if it has already taken
Hindi or English, any other Indian
tongue. I do not know what wisdom
dawned on these people to say this.
In one way you want to eradicate
English. In amother way you want
Hindi to come, And what are you
doing by this? I come from a non-
Hindi-speaking State. Ninetynine per
cent my child is going to take only
the regional language and mother
tongue and English because I have ne
option. What will happen to your
Hindi? Hmndi wiil be where it was
or it will go farther away. And then
what happens here in the North, in
Hindi-speaking States? They will
take the mother tongue—maybe the
regional language—and choose Hindi.
Nobody will touch English. Maybe,
if they are good enough or wise
enough—I do not say good enough, 1
say wise enough—they will take Eng-
1ish, What happens? We learn Eng-
lish and our mother tongue, You
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leamn Hindi and your regional tongue.
And where is the common point? You
do not know my mother tongue. If I
start today talking in Telugu, I do
not know who will understand me, If
I speak in English, it is only the
people in non-Hindi-speaking States
who will understand me, About the
Hindi-speaking areas, we do not know
their mother tongues and if they
speak in Hindi, we cannot understand
it. Then, how are you going to bring
about this integration? Why do you
want to keep away English? 1 will
not agree fo it. If ever, at any time,
I am to control the educational system
of India, I will see that English never
goes. What is the purpose of a langu-
age? It is for communication. Amd
I ask the hon, Minister what is the
real link language today? When he
and I am speaking, when I am to
speak to others and if I am to address
the whole of India, it is in the Eng-
lish language. Maybe, it came by a
historical process. It does not matter
how it came. But English is the
language now that enables a gentle-~
man from Kashmir or Cape Camorin
to talk to each other. It was the
English language which brought
about a sence of national unity. It was
that language which taught us to
think in terms of a nation. Are you
goinng to deny that its place? (Inter-
ruptions). Of course, you may say
anything, I am not going to agree
with you on this, whoever it may be.
You yourself say, learn a foreign
language because we are living in an
international world. Yes, you ought
to have communication with the inter-
national world. Learn Russian, wel-
come. Learn German, welcome, But
here because of 200 years of historical
process, we have the English langu-
age. We have a foreign language
which millions of our people have
already been able to learn., And you
want to wipe it out and start things
afresh. Why don’t you utilise some-
thing which is already there and put
it to use? No, you do not want 1o
do that.

Then, T want to mention that they
want integration ot the students, they
want exchange of teachers, they want
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to have a common all-India standard
at the All India Institutes along with
only Hindi, no English. Yet at the
university stage they are asking to
teach in only the regional languages.
How are you going to get teachers
for thig All-India Institute? What
sort of children will come to your
All-India Institute? Are you going to
teach all the 14 languages at this
All-India Institute? No; you say that
a specia]l provision will be made. But
it will be mainly through English and
Hindi, On the one side, you want an
all-Indiy pattern; on the other gide,
your want RBalkanisation. It is ab-
solutely wrong.

Before I finish, I would like to say
one word. In this 3-language formula,
it would have been wiser that in
every State, the mother fongue and
the regional tongue being the same,
the child should be taught the re-
giona] language at the first stage, At
the second stage, that is between the
V class and IIT Form, every student
in India ghall read English, I am
saying that because for technical,
technological, scientific and later uni-
versity edvcation, for higher edu-
cation and for every purpose, Eng-
lish is the only language developed
enough. TUnless Hindi within the next
20 or 30 years is brought to that
level of English, it can never become
the national language. Unless it de-
serve it you cannot decide. However
much you decide, it cannot now de-
serve that status. English should be
taught. And then, ask non-Hindi-
speaking States to take uyp Hindi and
for those people who have taken up
Hindi, to take up English compul-
sorily at the 3rd stage. And for those
people in Hindi-speaking areas who
have alreadv Hindi as their mother
tonguee and English, they should have
any other Indian language compul-
sorily at the 3rd stage. Then you will
have all the three languages—that is
the regional language, FEnglish and
Hindi. Tt is only in that way by hav-
ing three languages—one at the lowest

level, the second at the secondary
level and the third at the
highest level—that you can
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have some sort of uniformity
and someg sort of |basis which
can be built up for national integra-
tion,

) (Time bell rings.)

. Madam, I would like to say only
one thing now because you have al-
ready rung the bell. Let us not allow
our narrow provincialism or mis-
guided patriotism to come in the way
of our progress. We cannot hoast of
many things. But still we have achiev-
ed something. Let us not wipe it
out. Let us not do away with Eng-
lish. I am not in love with English.
But I know what it ean do for the
country., Let us therefore not do
away with English as rubbish. The
Minister, Madam, spoke of priorities.
We will have to spend crores to have
the regional language in the univer-
sities. We are spending croreg in
these five years to achieve what? To
make oup Indian unijversity students
almost foreigners even across their
own State borders. This is all that
we are gomng to achieve.

-~ I appeal to the hon. Minister and
to the House to see my point. I think
there js some sense and more than
some sense in what I have said.

. Thank you.

SHRI BANKA BEHARY DAS
(Orissa): Madam, I am more than
convinced, in my opinion, that we
are starting the debate from a wrong
end. Hag we discussed first the Lan-
guage Bill, then perhaps it would
have been much better to discuss this
Education Commissions Report Iater
because by that we would have been
clear in our minds as to what is going
to be the language policy of this
country, because after all, from that
language policy only, we can decide
what should be the medium of instrue-
tion in all the States. Madam, I am
sure that when the debate ends, we
will see that there was more of dis-
cussion about the language than the
education policy of this country, and
the entire stupendous Report that has
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been produced by the Education Com-
mission and alsg this Report of the
Committee of Members of Parliament
wil] not be of much avail to us be-
cause we will have no time to dis-
cuss about the other aspects or about
the educational policy of the Govern-
ment and we will be concentrating
ourselves on the language issue only.

Since the time at my disposal is
limited, 1 want to say only one or two
things. It is known nowadays—and
the economists have also agreed—
thst investment in men is much more
important. I broadly agree with most
of the aspects in those Reports but 1
say that in various spheres no con-
crete suggestions have been given
either in those Reports or in this na-
tional policy, Nor have they gone
intc the financial recommendations of
those things. I am not going to deal
much with them. But I will now
come to the neighbourhood school
idea which has been expressed both
in the BEducation Commission’s Re-
port and here. I am sorry to say,
Madam, that when some say that
English should be retaineg here be-
cause of gchieving this national in-
tegration or that Hindi should be the
link language, the same persons come
and tell us that we should accept this
idea of public schools. Are we not,
by not accepting the idea of neigh-
bourhooq schools, giving some sort
of importance to the idea of segrega-
tion? Madam, very finely it was been
written in the Education Commission’s
Report on page 256-57 that:

“....such segregation shoulg be
eliminated if education is to be
made a powerful instrument of na-
tional development in general and
social and national integration in
particular.”

If we are for this national integra-
tion, are we not for also for social
integration? Shall we divide the
society in such a way that a few per-
sons only, who have the power of
pelf at their back, will have the op-
portunity to senq their children to
public schools whereag crores of peo-
ple in this country, in the name of
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social and national integration, will be -

allowed to suffer and go to these
neighbourhood schools? Thig is a
double standarq which I cannot un-
derstand., If we are so very sincere
about nationa] and social integration,
I am gfraid the education policy will
have {5 support the idea of neigh-
bourhood schools. I agree that the
schools in the primary or secondary
stage are not very perfect, that they
are far from being something about
which e should be happy. I agree.
But is it not proper for us to give our
attention and spend our
more and more to see that the very
base of the educational fabric, the pri-
mary education, is strengthened? And
it will be strengthened only when we
concentrate our attention on this very
idea of neighbourhood schools.

Madam Deputy Chairman, I want
10 say here that our Constitution says
that we must provide equality of
opportunity to all. Is it then proper
for us to carry on with these public
schools, schools to which only the
rich can take recourse, and at the
same time talk of this equality of
opportunity? I cannot pnderstand tie
people who talk of national integra-
tion, with due respect to them,
speaking about carrying on with
these public schools in this country.

Madam Deputy Chairman, again, in
the name of democracy those who are
going to fight against this idea of
neighbourhood schools, I can remind
them that in BEngland also public
opinion hag been strengthened against
these public schools. It is a very
fantastic idea that a few persons only,
having the advantage of money, have
the opportunity of sending their
children whether they are idiots or
intelligent, to these public schools so
that they can man the higher ser-
vices of the country. We should not
repeat the mistake which England
has passed throwvgh. We should also
learn from our experience. I know in
Englang there is a small but strong
opinion against the abolition of pub-
e schools. But the labour policy,

resources l
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with the very ideg of neighbourhood
schools, could go to the people and
catch their imagination, Madam, [
will not speak more about it. But
again I will earnestly request my
friend that if we are so very sincere
about social integration, let him have
integration between persons who come
from ga richer section of the society
and those who because of their birth
have to suffer vnder social customs
and systems. Let there be integra-
tion at that level. Madam, I have no
time. Therefore, I will not go into
the details of these matters. But I
strongly support this neighbourhood
schools idea. There would be pres-
sures from big persons but let me
request the Government that they
should not yield to such pressures,

Madam Deputy Chairman, may I
again warn that there is a certain
opinion that under the Constitution
of this country we cannot in any way
abolish these public schools? I am not
going into the Constitutional aspect
of this matter. But again I will earn-
estly request the Minister that if
there is any Constitutional bar to the
abolition of these schools, they should
at jeast withdraw all the privileges
of gscholarships or aig that is being
given to these public schools. If thege
people in the country want to take
recourse to public schools in this late
hour of the day in the name of
socialism, let them send their children
to these schools with their own
money, We can support this system
for some time if the Constitution de-
bars jt, but we cannot tolerate it in
the name of social integration.

Madam, Deputy Chairman, then 1
come to the question of language. 1
do not want to enter into the contro-
versy of Hindi and English. Madam
Deputy Chairman, I can remind you
that I do not come from a State which
hag Hindi as its mother-tongue, I
am a person from a pon-Hindi area
and I want to say that gs long as the
Southern States are not prepared to
accept Hindi, I woulg request my



2791 Reports of the Education .RAJYA SABHA 1 Committee of Members 2792

Commission and the
[Shri Banka Bphary Das.]

Hindi friends to tolerate them till a
time comes when they also change
their idea. I am also warning the
Hindi protagonists that if in India
there js anybody who is the greatest
enemy of Hindj to be developed as a
link language, then I am not blam-
ing the Southerners who are suffer-
ing under some disadvantage. I am
only plaming the Hindi protagonists
who try to impose, to a certain extent,
Hindi on others in this country in a
way which is never happy. I might
also say that in our translation also,
even words which are commonly used
in this country are being translated
into Hindi so that those who could
have easily accommodated themselves
to the changing situation are finding
some difficulty. That ig not the case
with the Southerners alone, That is
the case with all those who come
from Assam or Bengal or from Orissa
who are not so much interested in

this quarrel between Hindi and
English,

Madam Deputy Chairman, I am in
favour of mother-tongue being the
medium of instruction in all stages
of education. I cannot wunderstand
how a few persons, who have the ad-
vantage of English education, are in a
position to say that English should
continue throughout this period. Here
I want to plead that in spite of my
knowledge of English when I speak in
this House I do not feel so much con-
filent as some of my friends who
speak bad English in this House.
Madam Deputy Chairman, again I may
plead with you that whatever love
there might be for English in this
country, English can never be g
vehicle for expression in this country.
Either the mother-tongue should be
the vehicle of expression or some
language which has some indigenous
base. I am prepared to have gz long
gap for changing the very system of
education ang the medium of instruc-
tion. I know that if this five-year
period mentioned There in this na-
tronal education policy can be imple-
mented, it will be good. But about
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technical education there might be
some difficulty, There again I will
plead with the Government that they
should try their best to gee that a
vocabulary ig developed, not the:
vocabulary or the terminology which
the Hindi fanatics are trying to de-
velop. They are trying to make
everything Hindi so that nobody in
this world can understand. Let mse
reming those persons of the English
dictionary. If you read the very in-
troduction of this dictionary, you
will find that more than 50 per cent.
of the words are of different origin.
So we should have that elasticity if
you want to develop a link language
in this country. If you think that
Hindj will be the ultimate link langu-
age, we will have to change our me-
thod. We will have to see that the
vocabulary is, to a certain extent,
fertilised with the words emerging
from the other languages of this
country, both Hindi and Southarn
languages also.

Madam, in this connection I want
to say one or twg things. I know the
Fducation Commission have gdvocated
the three-language formula, To a cer-
tain extent there was a political over—
tone whepn this three-language for-
mula was evolved because we know
that whepn the three-language formuia
was evolved certain other considera-
tions were taken into account besides
the consideration of education, Here
I feel that the language policy that
is being advocated here, wants to see,
to a certain extent a {wo-language
formula evolved keeping g third
language as option. But let me say
here that the practical implications
which they had in ming are going to
be negatived because on page 4 they
have said that Hindi will be the ulti-
mate link language. But in the very
paragraph about teaching of langu-
ages, they haye mentioned:—

“Only on language, viz, the
medium of education, should ordi-
narily be studied in the first sub-
stage of school education covering
four or five years.”
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“Facililies should be provided,
on an of tional basis, for the study
of regioral language when it does
not happin to be medium of edu-
cation. A second language should be
introduced, on a compulsory basis,
ordinarily at the beginning of the
next sub-stage. This may prefer-
ably be a language included in
Schedule VIII of the Constitution,
or English or any other language.”

3 p.M.

I do not un lerstand what this “or any
other language” means. You can have
the languajes included in Schedule
VIII of the Constitution and because
English has not been inclirded there,
you can have English also, But I do
not know -'why, after accepting all
those languages about which there is
no differen:e, “any other language”
has been mentioned which means
that g student in the 8th class will be
forced to take a language which is
outside the scope of this Schedule
VIII and which is also not English.
I do not think the purpose is going
to be servel by having “or any other

language” in this way. Also it is
mentioned there:
“The study of this language

should be continued till the end of
class X. A pupil may begin the
study, at his option, of any third
language, ordinarily from class
VIII, provided that a pupil who Las
not studied either Hindi or English
in the earlier classes shall be under
an obligation fo study one of these
two languages af this su-stage.

‘What does this mean? Take, for ex-
ample, the case of any student in
Orissa. Accerding to this, he may take
Oriya as the mother tongue. The
second language in the upper pri-
mary stage, which will be com-
pulsory to a certain extent, will
be Bengali or Telugu. And he
will not have the option of learn-
ing either Mindi, which you want to
develop ag the link language, or Eng-
lish. So here is a lacuna. And sub-
gequently from the 8th class, you want
to have a third language as an option-
al language and it can be “any other
language.” Madam they want {o deve-
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lop the two-language formula in this
country with the purpose of having
ultimately Hindi as the link langu-
age. Obviously it is there. But by
this method, they are not in any way
helping Hindi. So, Madam, I want to
say that here it should be revised anad
we should make ourselves very clear
about it because we do not in any
way want to estrange our friends
who still want that English should
be here for some time to come. We
may hasten the process by persuasion
and persuasion does not mean giving
some weightage to Hindi people I
entirely agree with my friend, the
lady Member, who said that there will
be g certain amount of weightage in
States where Hindi is the mother
tongue. 1 entirely agree with her.
And you, especially the protagonists
of Hindi, will have to answer this
point. Otherwise, national integra-
tion can never come. I wotld rather
say that if the Hindi people want
that ultimately Hindi should be the
link language of the country, they
should make it 3 point 4o see that
ong of the languages of Southern
Indiz i either the secong language
or the third language, in option, which
has been mentioned in this report. If
this policy is not followed, I do not
think in any circumstanceg you are
going to persuade the Southerners,
who have a very strong feeling about
Hindi, to change their opinion in any
way, That is why, Madam, I am
pleading here that in this mnational
policy on Education, if you want to
persuade the Southerners gradually
to accommodate themselves to this
very idea of Hindi being developed
as the link language ultimately,
the second language of the Hindi
States should be a language of the
Southern States, I would very much
like that to be done. Or if that is not
possible, then at least the third
language, which will be an optional
language from the 8th class, should
be 3 Southern language. Then only
to a certain extent you can have this
integration. Otherwise, there wil] be
this weightage for the Hindl region
and as a result, there will be an
animosity against Hindl in the

l
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Southern region and it wovlg be very
difficult for you to develop it as the
link language Madam, I do not want
to take more of the time of the House
though there are many things on
which I would like to speak.

Now I will come to the status of

teachers. Much has been spoken in
this country about the status of
teachers. Perhaps, the status of the

teachers in this country is below that
of the peons or Class IV employees.
Not only are they poorly paid, but the
status that the Government is going to
give is alsp very poor in comparison
with the status the others are getting
in this country. Here I would like to
say that through the University
Grantg Commission and through other
agencies, you are trying t¢ do some-
thing for the college teachers. But
these high school and secondary
school teachers throughout the coun-
try are not taken care of by the State
Government or by the Central Gov-
ernment. What is going to happen?
What is going to happen to the very
base of the edifice of education, that is
primary education? If you want to
develop education in this country, the
Central Government, just like taking
care of orphaned children, must try
to see that the very base o feducation,
primary education and secondary
education, is developed in a healthy
way and that can be developed only
if you make an offer to the States,
as you are doing in the case of col-
lege teachers that you are prepared
to share at least 90 per cent of the
burden that the State Governments
wiil have to bear because of the en-
hancement of their galaries. Madam
Deputy Chairman 1 do not want to
say anything more. But I would
have been very happy if this debate
had taken place after the language
debate, sp that we would have been
able to concentrate our attention on
other aspects of the education system
in this country. Then, I think, we
could have been of more help to the
Education Ministry in the framing
of 5 national policy. Thank you,
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SHRI 1'AM NIWAS MIRDHA
(Rajasthnn ;. Madam Deputy Chair-
man, we have before us the Report
of the Education Commission and
the Report of the M.Ps. Commit-
tee which examined some aspects of
the Commission’s Report ang evolved
what they have called a national
policy on education. I am s0ITY to
say that the language formula that
has peen evolved by the Commission
as wel]l as the Committee is a most
unfortunate one. We had up till now
what we calleq the three-language
formula which was accepted by all the
States in the country. A large number
of non-Hindi-speaking States had very
sincerely implemented it and even
now they have no desire to go back
on that. But now we have the two-
language formula which is contradic-
tory in many respects. As was just
mentioned, at many places the Com-
mission says that Hindi would be the
link language ultimately in this coun-
try and that it would occupy the sta-

tus of something like a national
language. But the systemr of educa-
tion with regard to the languages

that has been evolved is such that a
man can finish all his education with-
out reading a word of Hindi. This
is what, in effect, this formula means.
There is no compulsion to read Hindi
even at the most elementary stage, or
in any of the classes that a man stu-
dies. And how can we say that we
are sincere about Hindi ultimately
becoming the link language? A coun-
try like ours must have a link langu-
age, however, imperfect it may be to
start with., ‘Therefore, I will most
strongly urge this House and the
Minister of Education particularly to
please revise this formula, because
still it is not too late, and bring in
a formula which will satisfy all peo-
ple, which will give Hindi at least an
elementary status so that an educated
Indian would know at least some
rudiments of Hindi, I do not say that
it should be made the medium of in-
struction at all levels or that it should
be taught all gver the country in all
the classes up to the highest stand-
ard. But I would certainly say that
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some years of Hindi teaching must
be enforced in all our schools and
colleges,

Now university education is going
to be conducted in the regional langu-
ages. In a way it is good because if
you have the regional language as the
medium of instruction till the higher
secondary stage, the next stage has
to be linked with that; and the
easiest thing would be to have yni-
versity education also in the regional
language. In a vast country like ours,
the best thing would be this to have
one language which was the medium
of instruction or at least the medivm
of instruction in the university stage
so that scholars could move from one
university to another, there could
be intellectual interchange between
the various universities and our coun-
try as a whole could develop a proper
national intellectual climate. The
best solution would be that Hindi
shoulg ultimately be made the med-
ium of instruction in the universities.
Until that is done, English might be
Tetained as the medium of jnstruec-
tion in the university and Hindi
should be developed so that st one
-stage we might have one language
which would be understood by the
-scholars of one region and another.

There are other things about v;}Ti-Cﬁ
this Committee makes mention and I
will make a passing reference to
them. On the question of cost that
would go to implement this report,
many times we say that education
has been starved of finances and that
we need more and more of them to
implement them. I would give some
figures to say how much till now we
have investeq in education, The
education expenditure by the Central
Government zlone in 1950-51 was only
Rs. 35 millions and that expenditure
amounted to Rs. 295 milliong in 1960-
61 which means an average annual
increase of Rs. 23.7 per cent. It we
take together the expenditure incur-
red by the States and the Centre, the
figures are, in 1951-52 Rs. 640 millions
and, in 1965-68 Rs. 4,268 millions.
What I mean is, money is not the
only thing that we gre lacking for the
implementation of the report. Till
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now what we have lacked is a clear
directive of our educational policy and
it is for the first time that gn attempt
has been made to link our educational
policy with certain national aims and
ideals. Fortunately our Education
Minister, Dr. Triguna Sen, was &
member of this Commission and it
is a rare thing that a person who was
instrumental to some extent in for-
mulating these recommendations finds
himself in a position where he can
implement them. For once, we would
not have the excuse that he did not
have the authority to put the whole
thing through. I am very much heart-
ened by certain observations that
Dr. Sen made a few months back in
which he said that money is not after
all everything. While speaking at the
Aligarh University Convocation on
matters of finance he said:

“But I am not greatly dismayed
by this. Probably we have depend-
ed too much on money in the past
and often proceeded on the assump-
tion that the main, if not the ex-
clusive, method of reforming edu-

cation was to pump more money
into it.”
So here is a man with almost, I

should say, radical or at least non-
conformist ideag in the sphere of edu-
cation and we are happy and very
fortunate that we find him here at
the helm of affairs and in g position
to implement the recommendations.

A few words about the type of ad-
ministration that obtains at the Cen-
tral Government. We have here a
Secretary of Education who, fortu-
nately over the years, has not been
one of the stereotyped Secretaries,
either from the I.LA.S. or the 1.C.S. and
the Ministry has fortunately escaped
that for which they have to be
complimented. I hope this process
would continue but along with
that, they have a large set of, what
they call, advisers gnd because the
advisers do not go to the field, they
do not belong to gny other organisa-
tion or educational institution, there
is a certain amount of in-breeding in
the Ministry and no fresh air or fresh
! talent comes from outside. So I would
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suggest that the administration at the
Centre should get at least half its
persons from the State Services, from
educationists, from people who have
worked in the sphere of university
administration so that all the new
ideas that our Minister wants to put
through, and which may come from
tim: to time for implementation could
be taken up with g certain degree of
freshress and we hope this in-breed-
ing, about which we gsee some signs
here, would not persist for long. We
have also to see what exactly js the
function of the Ministry of Education
in the constitutional set-up. As a mat-
ter of fact all the Union Ministries
have a tendency to have a field orga-
nisation of their own even if the
subjects do not come exclusively un-
der their constitutional domain and
this happens to be so in the case of
Education Ministry also. For instance,
they have started Regional Colleges of
Education. They are nothing but
duplication of the type of work which
can be done by any organisation run
by the State Governments. So this
type of activity which directly takes
them into the field, should be stop-
ped forthwith, This tendency to in-
crease one’s domain of work should
cease forthwith and the Education
Mijnistry in the Centre should con-
cern itself only with research, plan-
ning, coordination and thirgs like that
so that they can give proper guidance
to the State Ministries and it should
be a very small but effective nuclous
that will put forward ideas which
should be taker on by the States,
which after all, are reponsible for
the implementation of those ideas.

I would say something about sports
also. This is one sphere which has
not been properly attended to because
there have been so many changes in
the policy. Sometimes the N.C.C. is
made compulsory, sometimes A.C.C.
is made compulsory and sometimes
it is not made compulsory. So some
serious thought should be given ag to
how and what type of physical edu-
cation or national service obtaing jn
our country. If you see the number

of Parliament on Education

of people who represent our country
in the Olympic games, a very small
percentage of it, you will find, are
actually students. Either they are
from the Railways or the Defence
Services or others who have been
in service for long and in no other
country would you find people of
such high age going to represent in the
top international] competition but in
our country there is no mass participa-
tion in sports. That is why it is not
strprising that students deo not find
any laces in all the major competitions
and they are never at the top and that
is a very serious thing. About that
we have to think seriously because if
you make NCC compulsory, there is
hardly any time left for sports. So
good gportsmen should be selected and
they should be exempted from NCC.
As a matter of fact 2 or 3 or 4 alter-
natives should be given to every stu-
dent. Either it is games and sports or
it ijn NCC or Social Service or some-
thing and a student, according to his
aptitude, must choose which side he
wants to work, though it should be
compulsory. So the idea of compulsion
in one gphere should be removed and
I think the huge amounts that we
spend on NCC can most suitably and
much better be utilised by having
more sports and more physical fitness
and things like that and we should
attach more importance to this.

The Council of Sports is doing good
work by coordinating all activitieg in
the country but they are also obsessed
with the idea of autonomy and so on
and so forth, There is no reed to give
them autonomy, There is the Olympic
Association, there are the National
Federations. @ Here we have a body
which would clash with all these bodies
if they want to become autonomous and
have substantive powers of their own.
So I request them, the Members of
the Council, whose term is over, and
also tell the Minister; “Please do not
concede them autonomy of any sort.
The present system is just all right.
They are also committing the mistake
that the Education Ministry is com-
mitting. They are also going into the
fleld and organising training camps
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" things like that. I read the other day
that they organised at Dehra Dun a
camp covering boys from 12 to 16. I
do not know whether there is need
for Central camps for boys between
12 and 16. Moreover 12 to 18 is not a
proper age group. It is neither middle
nor matric nor higher secondary. It
doeg not fit in with any accepted con-
cepts, either school sports or high-
school sportg but they must do some-
thing of the sort. So they should
-confine their gctivities to coordinat-
ing work and to givirg advice through
the States Councils and Nafional Fede-
rations. Sportg should receive the
most serioug consideration from the
“Government.

Another thing js,
playgrounds in the schools. When
sanctioning schools or ~upgrading
schools, it is never insisted upon that
they should have playgrounds. They
ask: ‘How many rooms ‘Yyou have,
whether you have a hall or not’ but
none asks even 1n a village school
whether it has a playground where
the boys can play. I can under-
stand the position in the cities.
where also with a little more effort
and jmagination a lot more can be
done. Even in the village schools there
are no playgrounds attached to them.
So whenever a new school is sanc-
-tioned, it must be invariably the policy
-of the Government to attach a play-
ground with it so that drills can be
‘conducted there, parades can be held
and some sports can be organised.

there is lack of

As regards sports also, it is not
necessary that we should go in for
foreign and sophisticated games like
cricket and tennis. Indigenous sports
in our country have a great tradition.
“They cost almost nothing and they are
even noOw very popular in the villages
but they are dying away. So indigen-
ous sports in our country must get top
priority. They must be recognised
games. Every effort should be made to

spread games and sports in the
rural areas and in thiz sphere
‘these indigenoug sports should get

‘the proper place and they should be
encouraged in every possible way.
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One thing before I sit down is
about the production of text-books.
Now the Education Ministry has for-
mulated certain proposals for having
text-books in the regional languages.
The proposals are of two methods.
One is to produce original texi-books
and another is to translate books of
standard authors. In the first place
translation of standard authors eshould
be very strictly scrutinised. Those
who used to be the standard authors
some 10, 15 or 20 years back are no
longer standard authors and old,
though wellknown, books are out of
date today. So very little money
and effort should be spent on translat-
ing those books and more and more
effort should be made to bring
out original text books. Now the
method that is being followed for
bringing out original text-books is to
ask five or six persons to collectively
produce these books, I think this is
never done generally. No worth-
while text-book can be produced this
way. You give different chapters to
people who are whole time engaged
in that work. This is not the type
of way or method by whicn you can
bring out good text-books. You
should sponsor one or two weilknown
scholars to produce g text-book. You
can have it revised according to your
own plan of work by some other per-
son and give him your assistance. But
this collective production of text-
books is a very wrong step. I talked
to those people who are working in
this field and they themselves feel
that this is not the proper way to go
about it. To have a whole-time staff
of translators and text-book produc-
ers is hardly the way to proceed
about it. A large number of persons
distinguished In this line should as a
matter of fact, be asked to produce
these things and that is how they will
do it.

Since the Commission has made
mention of agricultural universities
7 should like to say a few words on
thig also. Normally agricultural edu-
cation is part of the work of the
Ministry of Agriculture, but this Re-
port has mentioned the establishing
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of agricultural universities. Firstly,
the term “agricultural uuiversity” is
a misnomer. Either it is a college of
agriculture or it is a university. If
it is a university it must have all the
subjects. Or you can have a univer-
sity with emphasis on agriculture or
engineering. You cannoi have an
agricultural wuniversity. The two
terms are completely antagonistic to
one another, Here also I think the
idea of agricultural university has to
be very seriously thought about, It
is envisaged that there should be co-
ordination of education, research and
extension, That is the American pat-
tern which we are adopting. We in
Rajasthan started the same thing. But
we found that it does not work. So
we abandoned it and we have made
it a multi-faculty university. It used
to be our Agricultural University.
Agricultural extension work at pre-
sent is being done mostly by the State
Governments. It is quite extnsive and
by expecting a university to duplicate
that work in a few villages, do you
really give the university the im-
portance that is due to it? It was all
right in the American context where
there was no State-sponsored exten-
sion service, where anything State-
sponsored was anathems. They would
not touch g State organisation. The
people who started the land-run col-
leges, they really got together, paid
some money to the agricultural uni-
versity and asked the people there to
do the research and extension work
for the people who had contributed
the money. But that pattern is most
unsuitable for us here particularly be-
cause we have a different idea here.
The whole idea here is of a State-
sponsored extension service., Simply
because certain grants are being made
available—and they are not on as
large a scale as was once thought—
we should not go in for this kind of
a thing. The whole concept of agri-
cultural  universities should be
thoroughly gone into. What I would
suggest is that we can have good
agricultural colleges or even a uni-
versity with emphasis gn agriculture,
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so that they can proceed further and
other teaching sections in the univer-
sity do not alsp suffer in the process.

One word about the science policy
before I sit down. Science, no dubt,
is a very important subject and I
think a lot more can be done for
science in our country. We say that
research and science develcpment in
India do not get as much resources
as they ought to. The Commission
has given a lot of details about what
is being dore in America, what per-
centage of Juaetr Gross National Pro-
duce is beiug spent for gscientific re-
search and development in that coun-
try and they compare those figures
with what is being done in India.
This is a most unfair comparison be-
cause our needs are not the same as
theirs. Some 60 per cent of their
research and development fund is
spent for space research and defence
in America. That must be taken off
because we do not need so much for
defence here. I wish the Commission
had been more objective and had’
brought out how much effort has been-
made during the last ten or fifteen
years or twenty years and what-
results have been achieved in this
field and what problems or difficult-
ies stood in the way of greater
achievement. Instead of that they
have presented things m g one-sided
way, omitted certain things and they
never mention the achievements and
the difficulties that the country had
to face. Sp I would suggest that a
serious effort should be made and at
the national leve] there should be a
group to co-ordinate this work. It
should not be left to universities and’
research organisations to pick up sub-
jects for research and development.
There must be a strategy of research.
Some particular subjects must be
selected or problems must be identi-
fied and isolated. The wvarious dis-
ciplines, whether they are in the
humanities or in the scienceg or tech-
nology, must bring to bear the force
of their intelligence and work on
them so that in ten or fifteen years
we may have solved at least those
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problems which really afflict us.
There must be liaison between in-
dustry, agriculture, science and re-
search and for this a high-power
national body should be established
to bring about this coordination so
that we may get the mast from what-

ever invesiment we make. Thank
you, Madam.
SHRI BALACHANDRA MENON

(Kerala): Madam Deputy Chairman,
I have gone through this Report and
I do feel that it is going to help us
a good deal. Of course, I do not
fully agree with all the suggestions
made in it. But anyhow an attempt
has been made and Members of vari-
ous political parties have sat together
and tried to understand what are the
difficulties, and they have managed to
submit a Report which will really
help us to some extent. I do feel
that our Hindi friends must realise
that India is a multi-nationa! country.
Most of these nationalities developed
much earlier, much before India was
ever thought of as a nation. Even

during the period of the Maha-
bharata there were Benzla, Kerala
and all those places. They were

different regions and thev were dis-
tinct. Each was having 2 certain cul-
ture, a certain language. These cul-
tures and languages should be res-
pected and they should be understood.
Therefore, what I want to point out
is that we must understand that our
couniry has become 3 nation as one
India only very recently. In ‘those
periods there were various nationa-
lities, having some culture and some
language.

AN HON. MEMBER: Were they dis-
tinct?

SHRI BALACHANDRA MENON:
They were distinct nalions or nationa-
lities. We must seriously analyse this
position. My pwn feeling is that even
at an earlier stage—I do not say it
was so during the period of the Maha-
charata—say from the 9th or 10th or
11th centuries, these nationalities had
got formed in our country and in the
same pracess most of these languages
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had also got formed by that tima.
There were certain languages in India
which do not exist now They are no
more found in India as a spoken
language. For example, Pali was
spoken by many at one time. Theres
was one language in the South which
got split up into four distinct 'angu-
ages and they have now come up like
that. Even in the Hindi-speaking
areas, I am shre there ave scven or
eight languages. You mnay say that
not all of them are develnved langu-
ages. 1 do not know, hut some of
them were developed ev>1 much ear-
lier. For example I am ‘ure Maithili
must have been a developed langu-
age. So also Magadhi and Bhojpuri
and Rajasthani and so ov. These are
all dialects or languages. But you
cannot be sure that the Hindi-speak-
ing area as it is today is going to
remain the same after ten or fifteen
years. You know there wili be vavi-
ous languages, various nationalities
come up. ‘The process depends on
common language, commeon culture
and contiguity of areas, Why is there
so much agitation today? That is be-
cause Wwe are yet coming un as a
nation. There are varinus natlionali-
ties. For example, take the tribals.
Most of the tribal people have got
their languages. These languages do
not have a script, but they are also
languages. So the attempt of the
Government must be to help them to
find out some script, not to force
Hindi on them. That is how we
should develop all the nationalities to
develop their various secripts. The
various tribals must get their langu-
ages and..

PROF. SATYAVRATA SIDDHAN-
TALANKAR (Nominated): Do you
mean to say that there are different
nationalities in India?

SHRI BALACHANDRA MENON:
No, the nation is being developed.
Various nationalities have come up
and the process is not cover. So these
languages wil]l have to be helped to
have their own scripts and you can-
not be sure that we have come to a -
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stage where we can say in India that
a particular language has got the
right to become the main lingua
franca.

THE DEPUTY CHAIRMAN: You
mean dialects?

SHRI BALACHANDRA MENON:
Those dialects will have to be helped
to become languages. They must have
scripts and they will develop. That
is the position. We are now passing
“through that period.

PROF. SATYAVRATA SIDDHAN-
" TALANKAR: How can the dialects
Hecomne languages?

SHRI BALACHANDRA MENON:

Where you have a script it becomes
language.

SHRI LOKANATH MISRA (Orissa):
At one time or another every langu-
. age was a dialect, 4
SHRI BALACHANDRA MENON:
The dialect or the spoken word be-
comes a language when you get a
script for it. That way it comes up.
As 1 said, there are vurious langu-
ages in this country. I would there-
fore suggest this. I respect that the
majority language is the Hindi be-
cause 40 or 50 per cent of cur people
speak that language gnd my respect
to it is because it is the language of
the ordinary people, forty or fifty per
cent of the ordinary people of India
and therefore it has a place. But,
Madam, the languages in the South
have an entirely different tradition,
They have developed in a different
way. You cannot all of a sudden
switch over to Hindi. In spite of all
the efforts that we have made, we
have not yet succeeded. Times is re-
quired and patience is required and
it is that patience alone which will
help up to build up and come toge-
ther. That sort of fight that we had
against the British imperialism, when
all of us came together, gave us that
feeling of unity. Now don't disrupt
-<that feellng by forcing Hindi on the
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South, Let us give time and certain-
ly the people in the South will pick
up Hindi also. So 1 would suggest
that the three-language formula must
be taken up seriously. You must
have definitely the mother tongue and
along with that Hindi and gisc one
foreitn language.  Absclutely there
shovld be ng prejudice against any
forei,n language. Why should there
be? It has helped us g good daear,
For the last 200 years it has been
there. It is through English that we
have understoodq the great liferature
not only of English but of ¥French, of
Russian and of various other langu-
ages. All these we have come to know
through the medium of English. This
sort ot Tning 1s There in otner coun-
tries also. They are also trying to
learn some other f{oreign language.
For example, in Russia they make it
a point that they have either English
or German or French. We too must
make it a point to learn a foreign
language so that we can have an idea
of what is happening all over the
world.

Now I fully accept this suggestion
about the neighbouring schools. There
shall be no privilege for some section
of the people to remain separate and
to say that they will have better kind
of education. All the boys must go
to the same place; all the girls must
go to the same place. They should
study together, live the same life. Wa
are speaking about socialism and all
that. The neighbouring school is the
thing for it. It will bring all the
people together so that they can
understand each other. No separate
class should be created. As it is in
this caste-ridden society, the bureau-
crats are coming up as the new class.
From the very beginning let us mnot
support it.

SHRI LOKANATH MISRA: Socia-
lising intelligence.

SHRI BALACHANDRA MENON:
No; what I would say is that the
monopoly of intelligence shall not be
of a few people. At one time the
monopoly was of the Brahmins; now
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Jet it not be of the bureaucrats and
their sons. That is ail what I am
saying. There was . time when it
was for the Brahmins and now you

want it to be for the sons and
daughters of the 1.C.S. gnd I.A.S.
people. We should not allow any

fnonopoly to grow. So the neighbour-
Ing school is a very good idea and I
feel that we should encourage it.

As far as teaching is concerned,
certainly it should be in the mother
tongue. Ag has been suggested the
medium of instruction as far as possi-
ble should be the regional langudge.
"There is nothing wrong. Some of our
languages may not nave developed to
thad stage. But you can boldly take
foreign words and develop them.
There is nothing wrong in doing it.
‘Others are doing it; we shall also do
it. Every language has done it; there
is nothing to be puritanieca} about
this. If some good words are there
in Malayalam, Tamil or English, take
them boldly. Similarly if there are
good Hindi words we will take them
into our languages. Thus slowly we
can evolve an Indian language which
may be slightly different from Hindi
As we come to know each other as
we come into contact with each other,
through the process of our inter-
communication the language also gets
evolved and developed. That is quite
a distinct possibility. Se I say we
must make a determined effort to
strengthen our languages by boldly
borrowing from each other so that they
become modern,

I am not for any Public School be-
cause Public School means separation.
As 1 have said already the bureau-
eracy is becoming a new class. That
was why these Public Schools came
jnto being. The British Public
Schools were created for that pur-
pose. But there is now a big agita-
tion against them, We do not want
such a thing to continue. All people,
whether rich or poor, must be trained
in the same school. After all, if you
were to look at the culture of India
1 think mainly it has been the ordi-
nary man who has contributed most
1o that culture. I am sure it was not
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the great Brahmin iniellect that gave
you the Vedas. It was the son of an
ordinary fisherman who rollecteq all
the Vedas together and gave it to you.
When it comes to the question of
Ramayana it was a Harijan who had
to do it. So it has been the ordinary
children of the man of the plough
who have been mainly responsible
for the creation of the great works of
literature that we have in any langu-
age. For example in the South it has
been so. It was a Harijan poetess
who was responsible for the best
poetry in Tamil Nad. So too was
Thiruvalluvar who was the son of
an ordinary weaver who was n:ainly
responsible for the Tamil literature.
For us we have taken both from
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Sanskrit and Tamil and the seript
is Dravidian. That is how we have
developed our language. And our

Ezhuthachan was an ordinary  oil-
monger’s son. So these are the peo-
ple who gave us our culture, our
literature. So I am definite that the
children who are the sons of poor
men and who have been denied their
opportunity all these years, if they
were to come together and study in
these schools, will be able to make
their best contribution to our cul-
ture. I am sure our universities
have never contributed much. No
great man in India ever came  out
of the universities in this country.
Vivekananda never came out of a
university; even Mahatma Gandhi was
not a product of the university.
Rabindranath Tagore never cared
to go to a university. I do mnot
believe that the universities have
helped us much. So let us have
these new schools where the child-
ren of the ordinary men of the
plough and of the hammer can parti-
cipate along with others . .. (Inter-
ruptions.) When I say child of the
hammer I mean the worker; and
when I say child of the plough, I
mean the peasant. It is only figur-
ative, When these poor people come
into their dwn things will become
entirely different. Unification  has
to be there and therefore these peo-
ple must come together. I am against



2811 Reports of the Education [ RAJYA SABHA ] Committee of Members 2812

Commission and the
(Shri Balachandra Menon.]

anything  which
them from others.

tries to separate

As for English, as I told you En-
glish will have to be there for the
time being because we do not want
to be isolated from the rest of the
world. It is only in that sensethat
I want to have English and I believe
that Mr. Rajnarain with all his love
for Hindi will not have any hatred
for English because every language
is a symbol of the great culture of
the wvarious people, the culture of
Shakespeare, of Bernard Shaw, of
various others. Therefore, while
we insist on the right place for
Hindi we will not give up the place
of English.

The question is production of the
necessary literature, It is irue
that there is great difficulty in this
regard. Literature is not mere trans-
lation.  You have to have original
writers. 1 do not know whether
any of you ever cared t0 have any of
the works of great literary artists
and writers translated into Hindi.

SHRI LOKANATH MISRA: It
seems there is nothing original in it;
it is only translation.

SHRI BALACHANDRA MENON:
There is the great poet of tLe South,
Bharati. Have his works been ever
translated? You in the North must
also realise that we have very great
culture, very great language and a
good deal of original writings are
there which ought to be translated
while we translate your writings
also. But T am sure by mere tran-
slations you are not going to achieve
anything. A language develops not
because a few people speak that lan-
guage. How many original writers are
there? That is ihe test. Even if
it is a small area, all the writings
of that area will exist and it will
continue to influence cthers in the
rest of the world. Even in the case
of England, which is a small country,
it has been influencing the entire
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world, Why? English has now
become the language of the Awmeri-
cans, which is technically the most
advanced country. While 1 am
not very much interested in the Am-
erican system, one thing which I
admire 15 the American technique
and definitely English will be of help
to us in understanding it. What I
am saying is in this case when we
produce literature, instead of trans-
lations, original authors will  have
to be given encouragement.

Here we have seen in this national
policy on education that the highast
priority should be given to these
things. One is to accelerate the
transformation of the existing soeial
system into one based on justice,
equality, liberty, dignity of the indivi-
dual, etc. Who can do this? It is
the masses which can bring about the
change and I do believe that the
Indian masseg will have to do that, All
along no big change has be=n brought

about. Unfortunately. when we be-
came free we never had a clear
social obijective. We won freedom.

After that what happened is, we see
the blackmarketeers flourishing, we
see the monopolists getting streng-
thened and the student gets terribly
depressed. When we were students
we had an objective hefore us, name-
ly, freedom, but under the present
system they do not have any objec-
tive. They do not know what is
their future. They are asked to
have character, but when they go
home they see their parents black-
marketing. How will they bave
character?  They will have no ves-
pect even for their parents. It has
come to that stage. Why is it so?
The one country which got freedom
and did not have a proper sccial ob-
jective, unfortunately, is our coun-
try. Unless you make a determin-
ed effort now to have a real change
in the social order and make it into
a socialist order, you are not going
to satisfy these voungmen. He is
a modern youngman who belongs to
the twentieth century. who will not
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allow all your old concepts to con-
tinue. He will challenge them. To-
day the student unrest is mainly be-
cause the social objectives is absent.
I would, therefore, say that, in this
sense, we must encourage the stu-
dents to fight against all these evils.
Encourage them to do it. We will
have to make wuse of the student
movement also to bring about social
transformation. I am sure there
are people who get frightened, as to
why young people should be drag-
ged into this,

SHRI LOKANATH MISRA:
communists.

Like

SHRI BALACHANDRA MENON:
They must know how they are go-

ing to build up the fature. You
have failed them miserably. It is
time they came out boldly and said

that they were not going to allow
the old conditions {3 remain as they
are. I would, ‘herefore, request
that the problems of the students
which are given here be taken up
seriously.

The difficulties which the South
fee] may be properly understood. Do
not force Hindi to such an extent
that the unity, which we have built
up during the last few years, and
the freedom fight which was respon-
sible for this, gets disrupted and
we are taken backwards. I am sure
if there is force, there will be re-
action to that and this is what hap-
pened. There are people who
would have gladly studied Hindi and
switched over, but recently what
has been their reaction? Why is
it so? It is because Hindu reviva-
lism made use of Hindi. Unfortun-
ately that iz happening here. We
are thinking in terms of religion. We
are not thinking in terms of our
country. We are not thinking in
terms of the culture of the entire
nation. Muslims have contributed a
good deal to it. Hindus have contri-
buted a good deal to it. Other people
have contributed a good deal to it. Our
country has been able to digest all
these various cultures which we have
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got. It is not one man's develop-
ment. It is not the majority’s deve-
iopment. With that understanding if
you are able to give proper place to
Urdu, if you are able to give pro-
Per place to Hindi, if you are able
to give proper place to the South
Indian languages, certainly this unity
will be built up. Otherwise, it wll
get disrupteq and if it gets disrup-
ted, do not be under the impression
that the small States in various places
will not exist. Albania exists.
Czechoslovakia exists. Rumania
exists. All these countries will ex-
ist, as they are existing. But the
unity which we have forged; ahead
should not be lost because of the re-
fusal of a few to see the necessity
for unity, because of their intoler-
ance, Do not creale such a situation.
That is what I have to say. Not that we
are anxious, but do ncy d.ive any
section to that position. S, please
think about the unity of the coun-
try. Please respect olher people.
That is all what 1 have to request
you. If you do not do it even if
the majority wants something io
be done, it will go against the very
anxiety of yours to have one country.
It will be disrupted. Therefore, let
us not play into the disrupters’ hands.
That is my request. T again and
again request that you do not follow
the revivalists. That will create the
biggest danger. India is not merely
for Hindus. India 1s not metely for
Muslims. India is not merely for
Christians. The aldest Christian in
India was in Kerala. Tong before
Christianity came to Britain, we had
the St. Thomas’s period. The old-
est Muslim was in Xerala because
even before the Arabs came here we
had our trade with Arahia. Even
in respect of the Jews Kerala had
the oldest Jew. Such is our posi-
tion. It is a country which has got
all this heritage and, therefore Hin-
du revivalism should not be allow-
ed. All of us must take a bold
stand against this. It is unitv
alone which can take up forward to
a new socialist India, which sheuld
be our objective. That objective
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should be driven home to every
youngman, so that he knows that in
the new order of society, which he
is building up, everyone will have a
place and there will be no more of
this struggle of a child for a street
dog for a morsal of food. That is
the unfortunate position today. Such
a situation should not be there. Such
a situation can be created only if you
£1ve up your revivalism.

Thank you.

SHRI T. CHENGALVAROYAN
(Madras): Madam Deputy Chairman,
I deem it a great privilegz and honour
to commend for the gracious accept-
ance of this House the Report of the
Committee of Members of Parliament
on Education. I should have expect-
ed. with unseasonable importunity,
what we are now attempting to do,
we ought to have done imruediately
after we won freedom for our coun-
try. Twenty years have rolled into
the limbo of oblivion and several
generations have been missed for
peing trained to the responsibilities of
a new set-up in our country. But
today we have, in our hon. Minister
of Education, g crusader with zeal and
zest, for that purpose, for that patiern.
In that he is ably assisted by the
Educational Adviser to the Govern-
ment of India, a person of rare erudi-
tion and of great scholarship. We
had been asked by the Government
to report on the purpose, paitern and
the immediate objective of education
and in so doing we were asked to
consider as the basis and guideline
the voluminous Report of the Educa-
tion Commission. I may at once state
that the Education Commission’s Re-
port is an encyclopaedia on education.
so vast, so deep, so thorough and so
weighty that it may take perhaps
one's own life for the purpose of im-
plementing the several recommenda-
tions of the FEducation Commission.
But we in our Committee concidered
the Education Commission’s Report as
a foundation for the purpose of giv-
irg certaln elegant empnasis cn cer-
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tain selective areas of
reform and of progress. In that res-
pect we considered some important
questions of what we may caull pro-
claiming a national policy on educa-
tion. For the first time in the history
of our country, since freedom, we
have now considered the necessity of
formulating a national policy on edu-
cation and I beg of this House, as I
would beg elsewhere, to remember
that the Report of the Committee of
Members of Parliament on Education
15 not going to give a complete picture
of all the details and minute con-
siderations as to how education has
to be given. The report only envi-
sages certain broad principles, indi-
cates certain attitudes and also gives
a certain amount of direction, and
destiny for the purpose of education.
In the first place, Madam, I am deep-
ly grateful to the hon. Members of
the side opposite for the great appre-
ciation of how we have adumbrated
the national policy in this report. The
national policy that this report carries
with it is in the first place to give an
integrated expression to the funda-
mental foundations of our constitu-
tional value and virtue. ~We have
given four cornerstones of our Cons-
titution: 1liberty, equality, fraternity
and justice, and the national policy
that this report gives is to build a
multi-storeyed mansion on these four
cornerstones of our constitutional
values. In that sense we are think-
ing of expanding the equalisation of
opportunities of education to every
child. Thirdly, we want {o instill into
every boy or girl who goes to the
various stages of our <chools that
awareness of the fundamental and
undying unity of our country.
Fourthly, we want to instill and ins-
pire the younger generation with
scientific and technological study and
advance, at the same time not for-
getting the basic spiritual, moral and
social values. If the national poliev
as is explained by this rcport is ac-
centable to this hon. House, ; for myv
vart would not consider the difference
of opinion on other details to be of
much consequence.

educational
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Madam, so far as the debate went,
it centred largely on tha most con-
troversial question of the language
problem in our country. May I sub-
mit with very great respect that the
Committee has considered the langu-
age problem as reflected in the
scheme and purpose of education in
a very compromising and, if I may
say so, mn a catholic spirit? During
the discussion of the most acute aspect
of the controversial problem of langu-
age, they have agreed on certain
fundamental bases. In the first place
we have agreed that the medium of
education at all stages shoulg be the
mother tongue or the regiona] langu-
age. I am sure that whatever may
be the persuation of the different
parties in our country, on this aspect
of an educational renaissance on the
medium of instruction in educaticn
being in the respective mother
tongue or regional language, there
cannot be any violent divergence of
opinion. But the controversy seems
rather to centre round this: at what
stages, what should be the speed,
what should be the motives, what
should be the refinement, with regard
to the introduction of this great revo-
lutionary reform with reference to
the medium of instruction. T per-
sonally am willing to concede that
this House and also hon Members
who may contribute to the discussion
on this report may give thelr valu-
able suggestions with regard to the
speed and with regard to the stage
where we can use this medium of
instruction completely. We are
anxious, Madam, that the span and
speed must be limited to flve vears.

I have heard hon. Members point-
ing out the difficulty and also the
despair and also the doubt whether
at all it will be possible to finish it
within five years. I have thought
about the matter. When the Educa-
tion Minister was suggesting the
period of five years, it was more for
the purpose of giving a stimulation to
the very idea of an education
through the regional language, and
the speed and the span may certain-

i 2818
of Parliameni on Education

ly be varied according to the exigen-

cles of the situation.

One other aspect, Madam, I would
beg of this House to note in connec-
tion with this report on education is
the principle of parallelism in regard
to the language of instruction. In the
context of our country, in the coniext
of certain very strong convictiong held
by vast sections of our people, parti-
cularly from the part of India from
which I have the honour to hail, we
notice that there is a certain amount
of despair, a certain amount of doubt,
a certain amount of difficulty, if possi-
ble a certain amount of deficiency, if
the question of one unilateral langu-
age. At the next stage we thought
I may say so, in regard to this report
is the principle of parallelism that has
been adopted in regard to the langu-
age of study and instruction. We have
taken care to see that at the primary
stage the mother tongue is the only
language; in some cases more often
than not it will be the regioral langu-
age, At the next stage we thought
that it must be only the regional
language, and at the next sub-stage
we thought that there should be a
scope for study of all national langu-
ages sublimated in Schedule Eight of
our Constitution. In the next stiage
have given option for the purpose of
taking either Hindi or English, and
at a later stage we have given option
for either English or Hindi so that
there is a parallelism, there is a scope
for switching over from one language
to the other. I therefore feel that on
the whole the principle of parallel-
ism that we have introduced with re-
gard to the study of languages will
greatly commend itself for the grac-
jous acceptance of this House,

May I join with my friends who
have spoken before that on the ques-
tion of Hindi there must be no mis-
take, and if once we make a mistake
we make a mistake standing on the
precipice, and one false step will
make the country go down into the
abyss of destruction and of total dis-
appearance, The questim of alter-
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native is, if I may say so without any
reflection: are we to have Hindi or
India? The choice must inevitably
be by all sections, India if possible
and if necessary with Hindi. There-
tore, I would beg of this House that
this report has been a result of a
compromise, or a chatholic under-
standing and sympathy and respect
of the views, divergent as they were,
with regard to the languages. I can
assure my friends from this side of
the House that there is no fear and
there need be no fear with regard to
this changeover, and the vast oppor-
tunity that the report gives will cer-
famly Bive wider scope for aly per-

ons.
&

Qur esteemed Education Minister
was telling us frequently during the
deliberations of the Committee that
the question of language was purely
a question of motivation, and if the
question of motivation was tpo be left
tc the people themselves, they would
choose according to their aspirations,
according 1o their attitudes. 1
herefore feel that on the question
of languages we have done our best,
and I submit that there can be certain
refinement of views and of the pro-
posals that the Committee has re-
commended.

One other aspect which has given
rise to 5 certain amount of contro-
vei.y 1s with regard to the neigh-
bourhood school. I join my friend,
Mr, Menon, who clearly and cogently
argued the case for the neighbour-
hood school. I am told that there is
a certain constitutional objection to
the principle of the neighbourhood
school based perhaps on the decision
of the Bombay High Court in what
they call the Bombay Schools Society
versus the State of Bombay, I have
read that judgment, and that judg-
ment was given by no less a person
than by my esteemed professor and
the hon. Minister of External Affairs,
Mr. Chagla. 1 have gone through that
judgment. That judgment centres
round one constitutional objec-
tion, namely, that there cannot be a
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compulsion on the groung of religion,
race or sex or other respect. The
question for legal appreciation is
whether that judgment would be a
constitutional bar to the enforcement
of the principle of neighbourhood
school. May I state that article 29(2)
only gives the inhibilion with refer-
ence to religion, race or sex but not
with reference to terrilory? I am
prepared to argue before any tribunal
that the neighbourhood school is not
constitutionally invalid. For exam-
ple, there can be reasonable restric-
tion in the interests of the public,
in the interests of the students. The
interest of the coming generations
hereafter is geing 1o be education for
democracy and democracy for educa-
tion. We have got twin tasks in our
country to educate our democracy and
to democratise our education and this
Report fulfils the twin tasks that have
been set before us.

4 pm, w7

One word more and I have done,
With reference to the question of the
institutional set-up for trying to im-
plement this, we have differed, with
very great respect, from the Educa-
tion Commission’s recommendation.
They have suggested o vast, cumber-
some and complicated administrative
set-up. But we on the Committee
felt that at least in the field of edu-
cation, let not the bloody bugs of
bureaucracy bite and that will be the
only solace that our Committee
wants, We want o see that educa-
tion gets itself completely and totally
divorced from the bureaucratic effect
of strangulation.

We have also considered with refer-
ence to certain other aspects to which
my esteemed friend, Prof. Ruthna-
swamy, made a complaint. There is
a provision, if I may most respect-
fully draw his kind atlention to the
Report, with reference to the question
of the work-spots, with reference to
the provision of what he called the
laboratory, the library, ete, Those
are all details and I am sure that this
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honourable House will consider and
give its very valuable suggestions with
reference to the details.

And may I conclude with an appeal,
if I may, that the Report 1s only an
attempt, the Report is only showing
a direction, the Report is cnly giving
a guide-line, and it is for this House
and for Parliament to implement and
give new suggestions? Madam_ this
Report is serving a very unique pur-
pose in that, amidst the encircling
darkness, this Report is a kindly
light that leads us; it may be a candle
light but, nevertheless, it is light.

SIRECEL S EICIE I i o1
(mem g3w) - gygarafy wgear, fwer
7AW & Sfvagw o7 A g4F fqg
gag-geei #1 afwfa adr 41 gak afy-
Fgq F Hv ¥4 g Wr 2 | ggaaafy
AZIRAT, HAT ZAI 717 27 foreqor et
g @ g aw wifaw gfe g,
aatfw gfe &, wodifas gfte &, 7y
gfeat & gefa & fw@r 77 o= aFan
& A gaF wa & g 3w A fax
qFAT §

[Tar Vice-CHAIRMAN (SHRI M. P.
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HTY T ¥ A | Wl ag
g W g & 29 w0 g8f ¢ =
F fa=e a1 o &F | W9 qEraeE
aféqor AETSE ¥ w4 AFA, AGT A H
forat vgat 2, ag @A § twadi-sady
g F T 95§ o7 qIAT ¢ AT
gfaer a1 &= s_w § @ g 1 g@h
fafa Hgm & Fu qugw § a8 T&ar
7¥ 3tz § 75 wreawg savaT § B g
ur fafo gy wifgg | swawga e
FEH-TFEH AW 9 990 & | T3 NF
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¥gq *fw e tafr graswarg | Tma
faft % saA  ( Dawat ) fam forr
ar ®rf 3R 34 ARA ATXAT 1 A4F
wgaT g fe q  wowT TATT I ARAT
£, 720 A fF F wrowt &rad AT
QIEAT § | UX FF AN AHA L) 4T
TSHT TN H TET FWAT

HET AT AEFA FT AT §,TTHNI-
tag ugiag, ¥ feanw w=wm froag
wEEF WA RET A1 AW AT 0%
94 R aAMd qi4r w9 g W Hg
AT &7 WA gk & T 757 qrag
WY F \gi A9 F for maemw )
T FAR F A WT qr Tg v
“griareTey wemwmaE'| wfs miz £
Fed 2 A7 v afg ¥ gamgEre
¥ wan qroFgt W wiArey
Ay’ f agd &, WY W w8
TE T EETEAT AT AW AT, T H
efem ag Mv qf ¥ ofeww a4
qigH 19 &, UF q@ ¥ apud awy ¥
Az fae-famy wraedt 47 s smAr @
a8 §EFA § | FAfAT THHT vAeAr gy
F7 AT AFAT | FH AT J@0 AT, T
RTAT HRTIGT STAT qAA @
Sl HAST T AT A T A A
ST A w7 ageT Al g it
 aw AT 8, a = A
e €1 ghe ¥ g wor § #e afg
IEFT FegAd FGr graral 7 st
FT NI} IFT A=ST qVE F0A g
awi, TAfay o sord waeaF & 5
gAT gl W Hrgg T ouT fada ety
fear s o

I AT AU FT FT §,
gHTET UF 9aeqT Hglear  F %@l &
ofes d @ w1 i s wrfed
KT AT AGIgE & § I8 3% QT §
AT a8 FA7GS A F 9 H A ¢
THET T I WG IGT & fF STy

of Parliament on Education

forro & F A w0t S Y 799
og A S FAT AGH AAA ! FAT THABT
fordmtdr Faw faom 57 97 &, e
ferorardy "9 a7 § | g9 Fardr v AT
TZAFE  F A(FT wF FIAT FT
3T TS WG F AR AR @y fE Y
I I F3T AFT 5 ) TRl 3w g
I A FT i gr e
ug ¥g (ot i 2t 78 & a1 o gaaT
IS AN I | WOV FHAT & A2Eq
T gAY A A qgH1 F1 few
R B AT FT IAFALF AT WA
2 AT gl F1FISTLAT FY G AGT
st A7 o w2d 2w 3o adt §
ATHA FWT 1 TN qUA ATHT AT HAA
AT F1 AT THA A1 g 1 97 faaeff
qght w1 A qg {3 W fa F gy,
fadr ot womst & 2, fFay ey a0 ®
g, et o ot % @V T gl, %
=w § wean arga e w bafa
TF FU, | AT AL WA ATIIAF
d & ofers o 373 w7 foq QU
arfgd |

g ax wrgAfeEst & wETe
2 3a% % dfaam 7 yEaw T @r g
foe ot o1 &9 F ATHTT QT AT AT F
TR 9X T TR & gy @ Ay
qIT T AAT FFS & WOC IAH FHA
AT w1 98 "ady 481 ¢ 5 98 weT
o F AT 19T 6 forear § Wi 39
HTA-HTY AT AT QW AW & AIA K,
qaeT & v & oo ar e
F g1t &, F9 Q9 Fgf ¥ w6
feafq a8 & 5 o femgmae 1 ot
LT @ G FIVHIT T AFAT 3F
TE A g Agt 91 fwer /A 97
& T THAY &, AT qG A oreqor 9@ hv
g TG ¥ qag g ey, ag gt
Tgr ¥ 91 §, AR Il B gfatady
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[+ famas A AeamESt F0ES

¥ w3g AT F1fEy, g wOT g9 F,

s vy ® fagrd, sar gy g9 &)

faar, fea 3asr wpfadas gark a8

¥arg fefed s @ afgg 7 fr

g Y gfeatady ¥ ar fadwt & Q1

¥ @ar =g« Afqara F gaar gz

74t 8, sfawra § Ay ge § f5 aon

oI AT w99 gn &t foer 0w
2w wR fqaew § 5 ag sed A

2 fr fody ad ar ey wrar @7 ag

TEAAT FCAT ATEA & O d8 Hdd AIZAT-
i & faa 1 &, mgwfes &y

oF §GAT q 19 T TAT fFar 7 7

1 % T 399 73 § ITF OfF 7@

AT H T A 95 TWHS U ¥ ATH

g, At g7 o i wfrrer s smaT

Fifgk, 3@ T A A g FRAT

Ul

%9, fasraw ag Fw0 & fv ofsas
o § @ agh 79 a9% faww
a3 o fom Tz & fawto &7 #1078
afer ol Y ofms o 7 9w A
vt 7t & f ara g8 & ok S fe
ooft oY a1% fagry v 7 Fgr 5 T
ag Efeae & 1 W AT & AV HIw T
FFAT § AR A 3fSr & ugdaa Ffawm
F madt Fene 7 gae frar § fw wfetra
w, Thans oW oaw e,
TR =heT AT FHT OFF g1 A< a8t
9T AET TIF UG WL AL F AR
=¥ FFHT Tgd fr 1, TR T e
FT &1 A1 WA T Y, A 97 fl =
fireror &eaTd &1, A AT H S TR
& FI FY I1F HIT Tg0 IR0 9GS &Y,
@ 7ud afsas o 7 wweT & |y
FFY § HIC A AT FgT T 8 £ Fraa
7 1l S ¥ AB O (R
# ag wfoass o & fre @y § 5
o T T AT I GFKS § | I W HATAA

of Parliament on Education

T 3w fodie 7 foar g fv gn Y A e
fomq 5 ammare & &t F S g
qEF § ITRT g9 fAA Iasr gat
AT qgT FL, FirH TF AT F a1
Far § a1 SaR Y97 a7 wmw A =
AT AIHT T IEAE FIHT & Y
Suar 9 7 fad 98 wweeEE ok
aYe FABAR €@ F A Ak fagiq ¥
ITF AIFA AG d5q1, IRE wlaww
Foar &, wafey & wrdar Few 3w
Ffe & gwwy faa Fwr =nfew
dfaam & fagil & faoga fards
1T § af% 7w 30 ag & IeaF Sl
1 39 § gfus e ar swT @, @l
T AT HAEF g F gw o ) faoy
A FT AT AL FALY FAMGTL IC 4T
ST & ST 9T ASHT FT TIT FA
FTeA QY foreor S 7 w9 FL 4

4 OF fA3ET A FTE 1 TG
agd gadr & JFFT MITC Fvdr &
FATST O HR fRaEt A g @ v
& iy & 93 woq AEEF THAAT
g fo it oft feyofy ferar strar Sy graet-
az fear sma, afs Faw oF faq &
ATgT A 9% ag Treard ax A e
X2 st w8 & feg afs 9a% agam
Ffaa s afwly a1 gE@sar g ar
IRT A AT Ay aqAeT A afaly & ar
Jrafafay & I9F 9g0T A AR
B A I TG <@ Afwd S A frorr
faar S FEH T 7 F fad 99
gfafa o @ frarardy <&y s W
Gar wdf forar sar a g A Fysa,
AR ¥ feagas 4% F 3 § w 99
g uF M frdea w2 iR 4
Y mrawr A § o &, wata g §
dtv qor & Fde, TS, T
Tt §, forg gAl 7l aF gaer &
& a9 gu &, afuls 7 45 + & g
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9T 2 T wrad a9 AR 6y ueswe w7
F e fFar @, 9% A 81 0F Fe-
AT FIOET 49 F gae7 fa,
AT AT LA AAW F FA T ATAT G
2 A WA O F TF FY A@w@war § ¥
T & S rwy FH AT E AR
Afe TN F AT 7 WY sy e
T FT FEArE a2 a1 R qappo &
W5 gl g2, S o forar fear st oy
T4 AL H o F FIAFT FT | AT
F 1T F7 F FW A8 T0070, g7 AT
AT HT ITANT /AT TI7 0 S AT
frorg far @ fF g 7gr o= Qe
qTeT 7 foen &Y, AR AT/ iy W
W A, g 3 § e T A
T WET W qE g, TR A
feds & ), T a9t fdw §
afe ¥ groeftaT afr o A & favfor
F} M F IAF 2T 7 Ao F7
T 1 AT FIE T AFY § TAT [T
AT 9 | SIS

fore Hoem § wew Wy (shdEe
wiv fag). syaaemm wgRd, 19
geq & qIAA  gEEqt 7 97 fquw @
2 St wear feagrar &, O faam & &,
IqF IFTT A G T2 A7 *H7 337 QM0
s a8 9 § qgAAT qgeat ¥ fy
e ew fagm W, foar & faow w, 399
S avrar g B & w1 wigsy gssaq

..

=it ToFREm (99T 93W) e
FZHT FIIAT , IFEAT & aAT |

Near sefag . . . fen &
aeaee ¥ AT Y O qaq F & ]
Iq& I | FgF A1at F Qv qslt gael
F guar &7 § AT 9 wer g B A
Aifa g e Y farar FY awy =l

2830
of Parlwament on Education

g uF ardl o7 frar-ge Arga asar g,
TF q1 a2 5 FRd Figrat Frogu KAl
forer 1 wreaw FA9 =79 F, ST faar
F F4ifs A #1 e A arefas
aFarfr ¥ @ IRG &1 A@E
qregw 9 BT g1 Tatas e AR
Areafas  fodr, I3 AT B BT
FRarowadfsara s @ 2 Ty
qofl what & ard wrerAl ¥ g 8
g =T ST fordAr ¥ WA qrust #
qreaw F T A AG 93 CF qIrq § |
qgAT |AA & | F TF AT g3 A
OF 19 FEI, 99 & (94719 TS T 9&T
g qfesw & F1E 99 I/ w7 FAT B
dar 7 9t Afg s gw W ¥
AASHY & wregw & foreqr 39 #Y —3FA
Fg fF @A WG AT A9q0 T FEA
fear ar, 7z dv a7 Afg & 4@,
AT F7 F9A7 T FAR FgA fAT,
AT &) F9ar ® Afq oY | o
qIsT 4 sra! sfage a9 fv F9 &
Tg T & g% 39 3neq i S § HA
faaar W< & AT AIaHT ¥ qUeaw
g AT 1T T FI E AAT | GATR
W ¥ W a9 gfatafear, favafaar-
W, "I 1857 Fo ¥ I, qFAE,
FAFAT, HIT HAH | AT T FHFAUIT
/Y ad ugw, 9z A, 1867 @, faw
FI U W VAL HW Fgy & 9
SR ¥ A AN 3BT W IFA TF
st frar, RAReew fan, qma™
@1, o & ag foar -

“We very humbly and <arnestly
solicit the Government of India to
establish a system of public educa-
tion of the highest class in which
the arts, sciences and other bran-
ches of literature may be taught
through the instrumentality of the
vernacular, and that an examina-
tion in the vernacular be annually
held in those subjects in  which
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[fidw 7 2]

the student is now examined in
Bnglish.”

qZ 1867 W, AT & 100 9 T8, AIETSH
G A1 1 WX 3TRT SAF P o>
S B oGS a&F g7
I IT1G T 3T WA A 957 R AA-
T gaer  7g faoig #1 fady &< &
AR AT AT T 9T 4R WA 3
faora &1 fa<ig < § & wream st
F HreAw § 9wt fusAr T &9 ) wver A
6 FF @I § ARG G 100 WA
TR Wl TR S A7 HIT I8 a1 w7 A
L)

“There is not enough literature in

the Indian languages to use them
as media of education.”

oW & 100 qT TgA AZ AT Far o
& wiedrg et & o) gan arfee
T g fwsa A gn anaw AT 9%,
afe ey IAET 0, S arfgd
R W™ AT WEE I g ¥,
wqg @ I@ 3@ F aE
rewH q gIdr §, W A qoeAw
T wEdAr &, dar 1 WL o fawe
I | g WA T FE 100 9
TR [T AT 100 G a1 A fwgan
i g 3w ew &1 f5 gm o & ad)
s Wi g A TG AL g g
1 fadt &

R T S I A I |
T Ar o qor FE-RE $EY gwre AW
¥ AGSAT F T T 1 agy Agr w5 weE
qTe GHTT &I 1%, G g IS, 56 F 9%
ft T F foaw 7o &, foaqw faares
g @i ¥ g 9/a F37 | gw gl fqma-
Ffx wFETT o T AW &, qQ
HATX IAR! FT9AT §, S/ WY Fg1
R gw fagey A F I, WAy &
gfw, arY fwar 2, @ sewT 79 Og

i

of Parliament on kLducation

g f& gw 9= fwvarr wY g wmalwn
T Mg EaT My &, FRAT Ay HY
feedare /gt sarAT WRE 7 WiT wa-
faar mgrent Mt 7 A w0 ;AT F T
T N gRT WRE .

“I must cling to my mother tongue
as to my mother’s breast in spite of
its shortcomings. It alone can give
me the life-giving milk.” And then
he said, “I am certain the children
of the nation that receive instruc-
tion in a tongue other than their
own commit suicide. It robs them
of all originality. It stunts their
growth and isolates them from
their home. I, therefore, regard
such a thing a national tragedy of
the first importance.”
ag wezfem, & wer ¥ | WY@ W
g Fare ster fF sod @TAd TeF o
fos gar ux famafemen foar s
gaT, gfafadt naFad AT | o
TAREA AT THE WeAA F A TR
A7 sy o fawifor Az e v 5
ATETH FAT T A1 IgiA FeT ¢

“Higher education be imparted
through the instrumentality of the
regional language as the medium

of instruction either for some sub-
jectg or for all subjects.”

TEF 41T ATURT WIAE g, AU
geddT wrefraa ¥ 1962 ¥ T HqUAT
i dm &, qw s f, gEd A
T ITHT F3 Gra< WAL H Fgr-H qr
g T agq w@var g1 oA wfET avr
|7 ST yTavaE § g AT AT ¢
“Further, India’s university men
will not be able to make their
maximum possible contribution to
the advancement of learning gene-

rally and science and technology in
particular. , .

aife zw gwad @ fF wme AW
FHFATATST AV HAAT B gIeT GG AT ATAY
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g 1 zfar @57 2
“ .. unless there is continuous
means of communication in the
shape of the regional language as
between its masses, itg artisans and
technicians and its university men
The development of talent latent
in the country will also, in the view
of the Council, be retarded unless
regional languages are  employed
as media of instruction at the uni-
wversity stage.”

TS 1T T Jg ANAA FEAAT FT3-
g Fwadc fedd v dr gwiEw
a1 afafeds &, fasafaamal & 9T
FATT FFTI1ZTHIT 37817 37 77 fa=m
o o= faarc s daw 1962 &
A W 91 fawcfeat &1 savme faan
ST AMAT TETAAT FTSRqA F FY AT |
giraa  Fiewd, faedr fad ox
A FFT 77 72 7, TIA AT AIAT AU
famtes =1, va & a9 ¥ 35 faar
g %

“The change-over shoulg take
place as early ag possible, in any
ease within about 10 years. What
{¢ required is to formulate a clear
policy, to express it in unambiguous
terms and to follow it up with
firm, bold and imaginative action”

e w9 % arFT {57 uadad fafeed
Frn, (9w vt & foge 94y
A, NAT FFL N JT QI AN 9E &
FATHZT W A7 EIAT qRAT F AA-
A wzedt #r W wfafq g9, Gaw
feqtE srad am g v faer Aifg
F e i wifegq ®, sav W qd@ @
e g afes gz wgr g v om o
FE o A arfed A WL

*ft qET AR 7Y (ITT J3q)
glaatad gq¥aq wiwow T a2 8
TR T QAFMH  F A {47 T G,
ar fad gfafad naFmT F a7 7

of Parliament on Education
seeR X fag: JE, 37 gEe
aoad & fam oot g .

“ . .pointed out the steps that
have already been taken by several
universities to adopt Indian langu-
ages as media of education and we
suggest that the U.G.C. wand the
universities should carefully work
out a feasible programme suitable
for each university or a  group of
universities. The change-over
should take place as early as possi-
ble in any case within about ten
years,”

o T {1 AT qaT & qraa F

N T ong feafs @9
AEF T

MewR 71X Ty : g9 37 am
gfrwy w3 fF 3#aae g, Ty
qIF & 160 a8 HT TF qAAE G,
&Y WIT OF gIAT L. L

it wmae AT WA (Fm-faRfrT)
#iwr as wted |

e st fag: & 1867 w1 a@
¥g W | UF A AT OF g 31a
F are W1 OIS WY TA AGT a1 HA
1 oqeed &Y 99 g, Sl 4 1867
7 owg € f& gwR org yAA
adr, gifeea adl, 7 13, FI QAT
AL 9 &Y A 93 & &< fiX
s, gaR faamd 9 fog & €@
TATE &1 JET | AW Ag I gArs
e

=t T AT A A T T
g EE Ry § g arfed 1 spafas
N &, TRy ?

MEET AT fag @ #gf #% AR
Tl X FE, AN AT TGl | T OE
AT gER F & Q4T 9T & UR
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[srees 9% fag)
T qI &7 T 39 &, fore «ff o
& AT aYSTT T qEa § T g STt
g1 oW S9d T Al 8, WS TE
AT A W SN ASATS TR
¥ AL WY, o S AT AT @ |
Fifs wF & a7 9t 5 Arfeer gy
TEY, aTfeer gt & G, H¥ 0 |

st faremmaet wgaet (wew A30):
gead § o & @ A 7

e BT &g a8 § Fg9 T
g 1 A7 g e A TR A A T,
TEqF AT § W A 1 AT AT §
T F9 AT @ §, Ig AR Tq1 |
Y 18 FUT To AT [FAT 30 #19 &
fodr f wrea = o W § wnfger
daT < | FEQIT 1 FAT §o & FAF
Z< AT F1 &9 & & a7 G fasrm,
of wew ¥ fed W sw
w2ag st T© AIST agd IH qEAW AT
R wmg 50 whwa ar 75 sfow
I WIRT G F aF ¥ 0T AT
IEF FIRT A WA ANTH H gEh
foey smRy 1

st fremeet wgadt . IEw

AT § TTHT &1 g ST F9AT F-
fraq o7 FY SRy ?

B

A RN AT SR T @
T TWMT AT AT & | IH AW
¥ @R FER FIET qEd §
IR (T ;T § 78 TV A&l fA@amr
T & | AP F a8 wEAT W@
g 5w Y oo v o § AR

of Parliament on Education
3w & "o wer faud & o vl A
fem & @t 3w § feft ow wnr
& I AT ®1E weT g g W
forg o Wt % woer fmm g,
ag Su faww o #dt gww foE,
affes v faam, Y & a@w
FE FT R T FER & FO7 | T
A M Tga € [P fqE@T w7 FAEH
g Ok ¥ fagei & S f@w
ST 1 AW & fRY W A N AR
g frgw &Y SH 7= geaw fawars
SR | U g WEE a8 F19 Ay
&an afer fGwafamemt ¥ o =6
=s dfeq &, fagw & F 437 7 &
FT T q@ T T A1 foaw 1 A
¥ 7€ T AR T § At S
e s | faay, s sy W §
frdt, =g =6 9T § faer 9@ v
wToT # faer, S T ¥ S gAw
frentt, wo fawfrnem % 795 &
758 {93 o yeams 95 T IFHT
TIF 1 39 QS A% fag 39
fawar & wr gu g, wfsa 2, & geas foa,
Atfes wew fa@T 1 s rEvEar
g A gAY W § IET HHATE T
FAF FH T FH A Soar FET £ 4
g ol fgw AT § oO9 9 8E9
T @ & 1 AfRT g Ag w1 FATE
o Hifw ag w0 § R aw AT F
Wi 7g &1 qu & 9 | 59 g
ag W s=0 gt # fF g fost ®
frad gAR AWM A T R F =6 7
arfed, R &7 WIKET TS § T
FT FETHAT 2, A IF (A 47 HTAVTEH
I 5 g AW H 30 978 4 S T
g (et =g fag@ A forlt g, A aw
I QEIFT T AU TG HAATE F ) 3
% ¥ WA & FW AT g WK
geas W faEr s o) = & feg
Tg U AR H AE § ity oy
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A F AR T AE HT G oy
ST TH | .

Y a8 ¥ TF qET g W F
A GEGHT & AT A W g g

e faual 7 oY 9Ed A § AR
I G aw A E | IR 3
gEIR] FT1 ATER fFAT § S gF wuN
g & faqu st § AT 39 g9 &'
120 T50F1 FT S7AE T IFT 1 7
AW TEH &, AfHT FHEA F AN A
UF AT & | 99 @ ey g #7
HAATE FH 1 e w7 § 1 o6 ey
fa2e dF &t g, dr SUS agw AT
TAET F WY 97 AR FLA F AT
FEET QWY A g1 AT § AL FE A1
7@ TR § F1F be TG 1 T g |
3@ aig + fawrd amd =4 AT 10
gEIH! & g1 7 = TE B TS AR
I gy qAeHEgTe R W) Aftwa
| GEAF & 19 7 HEAT g1 90T
a1 3@ ag ¥ foFwad A, @ awW
e Y | Tafay e | 39 faug
I & AN T qag 7 S (efaer gur
g1, SY ¥ 45 §weqT #4rs fF o faes
g0 e &, o et At T
qqg TE & aar g, et gav 3w &1
aTfeed AFT qTERE FAT g5 7, Foit-
AW FIAT 9TAT § | 99 9T 39 wEG A
st qrafeat &, 39 qrafedl 1 awg ¥
F I TEI F qHRS B, q1 TEH g
T forar ) WY FT AT § 98 gET
ot % 1% TEr NEF Jqmr JIE7
e frm & g faws gu el &t
wgrat fast ar srow fad fF & we
et qeas FT OETE FAT ATE, IAHT
fltegw &1 4T, HqATE FTAT AR
3T oI fadt ST SEFT ST FHT

of Parliament on Education

H1E, AV 59 TG F1 TIH! 1 7 H(AZ
oife FT @ § oY 5 S w=9t &
oA T A I AGF AWY EaF  H
TATE FIT T9T SUFT I 39 F7
TS N | AAAET Faar a1 ey
foreg gu wegt 1 a Y Ffzars w1 awer
FEAT 9gar a1 | fa3vly Al w1 IAWT
framat & e & fau agd gEEe
faefy waT & A7 g% 9T, WK AT 4
a7 g % S fasely e A A9 fean
ST, | 30 &7 AST A AT RAAA
feam s & o

TH I FT S AT qIHA gwer
oY 3T AT q a7 T T T&qT @,
v iy s gu T & A O
g {1 1 37 Y8 ¥ W a7 Ay
T I§ wla 1 997 a8 g & o
fre? qu g el & fr St ghr
frer % 1 g7 9% 39 gare ox favig oY
FITEAT A 379 F Fa< 7T A7 Y
THTIF § F 30 &1 oy FT @ & A
g aHEy § 399 9 @ Fue R #T
FE AT X foRely qEr &7 T
g A o fw=m g & s Ao
gd fazel gt wdt frer wawly | @ffw
ag S frTaa @A Y gHT ATA ST
ThTEE oY, gATY T | S7 whrae o,
W FA & I g1 AW &, /S FAT
B g, o U=l § 3 awEw
Y AT, 54T ATt 9 {7 ATAT ;T 39
@ ¥ fes gu Ut & uw q W
IS A1 98 GF 5 | TH qG & g
TR AT THTEE A7 a8 FTH g2 IF §7
BT | 3 TS A g2 4T S AT
AT qEaFt A AGY e, ST Aq
o F F A [@E AT ] o7
SR Y 3 T3 & i, a9 gL E
TF AAT F AT HT SEA T F
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[0 o+ faz]
® F AR FIfas 9e41 % €79 | TAF
ITZ FF GRIFH 21T ] 9 d3E 7 Hiiged
AT ST 39 GTIT WIKA 1T AISTHT
& wreaw ¥ ga ad favafgarmr 1
FA g F v g wmEm

H S FT STAT AFT TG AAT TR
g, HAA WU F FAT H TN &7 FgAT
SEAT § S A QAT T BEHAT
IqF gAY § 34 9T F167 fAqe g
T8 | HFAT BAAT & FEAT ARAT g
fr oz Foig s A F AR AT FTTE
oA TA gaa § #15 wfqw faog ag
gar & 1 S B e Aree @ ag oy
yfeaw faotg 987 8 | StT 947 F HIq
T 97 F=E! IYE F AT fA€me wyaa
F7 &1 qF 4 e d HIX 9 ag=T AT AFAT
21 mfET awHTT F FE RIAT FHEAT
1 2 97 9¢ FAAT a9 1 g1 AFAE T
T3 % ALeq 39 944 g 7oA {A917 gF7
¥7 QT AW TG AR A FGHA FT
32T 3T, TG &0 &I A I |

T WEaT & A9 H WA AgeqT
F g TATE AT AT ¢ (g 20 ey
& 57 AT 937 & AeAg 77 |

IredTeRe (st wEER W
WEE) : ot TSI S|

Y TOSTATCR & 57raTa L .

Jrav s (At WEEiR wARE
WWA) ¢ #ft qAATETI S, H Ay
1% {Fa 7 g1, ag I AT Frgar
g f& smawt 20 faaz @7 aug fasm g

= OEFTE ¢ Y OWTT U7
FZA & T gH FIAT AET | ;T TG
qT ST S T T 9 HwTE T F
q |

|

of Parliament on Education

JrENTEAE (A AgEiR SR
wrE) &7 aqar far @ fF saar aug
gt fegr mr 21 wR & AT F
Fgar 5 20 faae & 7@, @ @ ARy
A AT | dfeA §Y oqE #
grae faar arfe smasr 87«1 eI
T

MY TR ¢ A9 FT FIT HT
HIX & 3a% (97 Ig7 700 3 1 360
aYg & " A7 A1 Ao g aqEar F7
HR AAATT 437 47 47 fag v 19
FAAT &F AT =BT $iAT |

JrewTens (R wgEw wEw
WEE) ¢ S IH1 A Tacti (sul 40 |

st TTEW ¢ 9ZT AT dAAEAT |
f1g FT RFTA o FFFT

Jraweaw (s WgEil wew
WOE) : @HIT T Agr [war, ag wa
QIUFT AT § |

SHRI G. RAMACHANDRAN (No-
minated): May I ask how long do we
sit today? >

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA): Up to 530 PM.

S TOATCRW ¢ T, WA R
tasa, 78 1 vw= & @ng  @EEAT A,
vz arar " fgam A i aafaa 3
rowrTr gt i, o faTa 3
Tif & v oA F o mE e W
faar gar & T gwrr sm odwa e
qifgd | g9 AT U= S duard Wik
HT TTE FMAF AE KT 3T 991 7 A
TT &1 FT ATH @I, 8 A7 ANT FT
T 2@T, a1 ¥ agd gr anadafia |
ar £7 qar agr & riFAErE) w2 fqay
AR AT AT IS ¥ G . A4 |

T T WE AT 1950 & S €15
HAT ML & | 1950 ¥ gAr Ffggqr gar
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2 | 3wy foar goT § A6 45 ¥ ¢

7157, 39 dfagT F IO § 9
g FT FTATE F AT GG STABT BT
dieg 3§ #) gavar guifg aF e
T gfrard  fagr 30 & @8 saaw
F & g3 Far 1"

ait 1950 ¥ g9 oF Sfaar A g 5
14 a9 £ 7IEAT GF F AT To41 B
frae s wfqard frer &1 1 o o
ag 1 T § 992 qaeqT H1 foreAr a4y,
ZYFT T 20 FT AT | qG @S 20

“fraes AR sfErd ware 93
=8 w7 gA@EETaq Safas e
swrdd A v faFre wr g
¢ &y wafsw gafasar & st
Tifge | HiK ag A wIEAHl ¥ A
& AT =1fgT 1 q@ET TIET ¥
qHEq  T=AL BT TG U AT S g4
ax oy < AT =nfgg SR g@d
AT ¥ Ig ATY qF A1KE A9 aF
qgr &1 AT =rfgg

it forg ara &1 1950 ¥ gAR wiagm
¥ ueg 71 of fag e faa, v 9@ w1
gy @feq F7 & gg gadry afufq gy
e Y F#T @Y § 1 o afqgs & qar
Y 4, T AT HT FF G T TG
fear | gg a9q § dadrg wtqfy & qeeai
#1 TS FgT F( ATTLEHAT 75T 47 |

QTR 245 & 351 a5 gW @fagm
¥ A< F1 ¥QAA, d1 ALTVL 351
aga g ez & 1 7g S e §, I 99y
sga 1w & 1wy dfaam & wTE6R
FIFIRATE, ST AT, I AT@T FAT
F19 TS 9 6 qeH] H1 WE §

“351. feedy wror A gEreafy
T, 9 FT fawme FA7 qrfs ag
849 RSD—T.

of Parliament on Education

Ha & amfas gegfy & g7 aar
#1 afvafe o o g aF, g
39 F ARAATT 7 gEaET fad fer
fergramdt AR zeew wagsh 7 sh-
fag s/a et wamt % &9, gy
AT TEEAT AT ARKATT FIA O a1
Sgl WTERAF 4T AreA1T gt a8T 59 ¥
R WS &  [qY ey gegd & aqr
Trg 37 Siewfag et & wsy
YeW #%q gT W% 1 wqfg glfiag
FEAT T FT F37e7 AT 1"

fag afqam 7 a9 & axvq w7 wfeq
far &, su afqam & a1 w7 faar 3
SEF qATfaF qLHE FY wAN A0y
qr i T IFE TG NS A WE R |
U ORI gRA & awfagd gy
39 | TR

-
<

g TN T -7 Wl & Y & Ay
I TTded qam, Tefoar wg-
T T AFAT AT § 7 4197 Fopa
AHATE | JT OGN AT D qewfaat
FI W@ FT &, BT qo¥ g7 www 9T
HET BT HL AT G9T G &4 QY
F 45 BT | § 3@ qFaTH F qieh oy
FT ARH  FAT GFBAAT FI GG T
HTEAT | A AT ST FT A Y

‘B qF g ag AT & v o
fergrarat  wrat foaam s st @)
AT ¥ AAAT QAT RIR QA7 @
W] T ST AT AW &1 N FA
3w
g & sraAr g 5 ag d@ug axey
Fr faear sdet Y w9 g, 9g widr ot
& weal # AMEIG FT IS gH TAAY AT
g W1 98 493 97T F) T GT -
aifgar & afeqet § fr a5 ? & g
qEa: afeget 1

A, it St A oA FBIE
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[ asrrTan)

T qaar qv | § %7 Afqy avHa 09
WE:

“wa § ww § grfa g, fergearat
FarT | A gr 3w ¥ qw g T
# R AT FT SfgeHIT g F ATq
g |"

T S B 9T <TELST WY AT WY
4t 91 IWRIT F FATAT A7 W IA
THT TS-TS IS FAET T3-a8 T Y
faeell A, ST T AL S A FE AW
fo & Sad @il w1 57 o T F AT
WIST S T ATFTT ERT | 95 39
93 @RI T WrEeE foman, gaans et
o7, {5/ a1 F1 97 qRATT 97, I 9
WTEE E1aT 4T AR 9§ W€ &) aA0
T ATEF FF I 7UT, T ATYRE Fl
forgat ozt {5 =, T Ay W
WINT & qfad J1< qF aidr 987 747 |

& qiefy S & 3@ arEd ;T AT
AT FATFT | wTiefr ot 7 w7 fF

S qF §F ST H[ WTHT, TIATIT
THSHT T TT TE T AT FI [HEAT

Mg g Wm0 we &
JITATE AT 1 HAS F1 ger ar 17
Ygg wE ST FATFG |

ST, 1958 § ‘a0 g’ oF
GRATEEH T HAT TZY | STo TH AAIZT
Afgar 9& HAAT garsii weATg F AATA
% fadws ¥ | =iy (ewwHA | EST A
#1 agt A1% foar fod 7 g | ged-
WH e Sff 257 & a8 g7 @ a4 |
=t FET ATA ST AW IF THA AL
agi 9T #AT ¥ [T ST 987 9 38 §H
¥ | 3 S FT aw GH W AT | G
Fg1 o5 gn & 7o fagaraet 1 = \vemt
U MfF G, 57 g Heast § faqra

of Parlwwment on Education

AT &, WX A WgT w1 S aaw
FEA N ATE ST, WIT AR FFFTH
T 95, AT FS 7T faat a3 1 7T §
T35 T AT AR Y T 5 aferar @t |
AT 33 &7 & OFA w3 fF 3T
difgar & #AAA g w1 &y
wIaT U fear §, § vy qiqar
HEAT § |

fawpr &= oY, 4f5% 1| wew AT
53R 15w, earayafsy)

feren Wt (xo Frm &) @ waTA
¥ AT v GAT |

ot TETCEAW - Y g1 AT FA
AT F1 AJET, RO, TRE, 7
QT F1 faqaor g7 faar Srfearsiv T
g9 AT AT AT 98 FiE
ARqT K ATH H AAT 4T | AHAT &
U T AATE

“fagw, weita, faw, Fa1 gEAOT A,
ag #fg wrmacfqar. "

T gy SFEAT FT AL AT A1T HAIRLOT
& afeget T g1 wrd |

o7 § gET aiF% A7 T AT H
gATAr I1gar g | oo QR q¥
TRt Y Mfara GUAIT =i Jiga avd
MTq SIAT & T 98 G A HRAT T
g™ ag fagr :

AT WY AT WICEEY § A
FAN TEA F T §, qA AHA
tfdad v o faq g ®
AAAT H AT FT @A 1

ggr S gRNEN | A T2 F gAW
FT AIfEd qraT g |

@ & FEAT AEAE M AGT
sIqd & 9 FEAT ATET § fF Far mww
UG T qUTH § §A1 gHT FATAT
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T8 W v &, a8 §Ag wewAl v
afufy ¥ds w7 3 gt 1 foma aret
TF I 3T FT WS AT YT A FX
A IT X ds FTF W AT, famre
F 1 A1, g FD T AT IR &
TgT 9% | aga § AW HAST F AL H
aga 1 19 =g 77 ¢ f5 59 e fedy
ATEAT, WA g2MT, AW F @1y
ST W 3 FT & Huq aw &7 fegfq
AT FL |
Y

& afger # w7 g, wEw o
g, "gr ¥ SA gern avew
ar srer-gfear | @@t F uw AT ¥
forawm aoofy afes o=y #oaw &,
FEH SuET IgATeR famar o ferasw
ey F1 FEar o1 fF s wwrw §
1 @ gy & fa<y § § S 5% Ay
T 9T Fgar IR g 5 s afaw
q3 F ¥R § FAOET AAAT F ooy 2
A F 13 A F TN DAY TS
& ? T SAATUAT HI AT STH, AET &7
A FE AT A, FIA FT FA FF A0,
AW F A9 fgeai 7 FU A I 1 F4T
qET AASAT S ATAT HT {eGTT TG 7
# AT A1gaT § WHg-aIEdi F1 atafq
¥ 91 A7 @ € 59 o w1 § S
TEE F § | TR T AFIT T 76T
FLI § a1 FAT AwAT F fAQ ArHATIT
F1 gfmardar & a1 781 7 W awad
& fau avrarr & afaEar 98 & ar
ZAF! 3a g1 AT F A9 FAT ATMRY
fiF gaTC AFAA ¥ A TG | A
faar sy & 99 & A& TFAT
Fofag & gasT Tad § fF oo AT
¥ ot fa B AT § SAMT I AT A
AT FT HAAT T TR F TIAF & §
g1 fagr AT ARy

& qrs ¥ wgar wiga g fx § faedy
TR &1 qwqrar g ¢ % v ar

2846

of Parliament on Education
ST &Y werary § foraer anfaer @1
g, faam sfem w18, o s 7,
faqar ax@r &1 g, wox & was v

fauft § 1 faat qgeaa gt SE @

3 fErdra g, sondrafm a g, Ao
¥y, T I T3 AR S afgw v
feeqr o § 1 feedy, S § 0% faw
g1 &, fear we ot afew § Ao
Bret afga § | 9t orer 9% %1 fady w
g afmer a1 a1 fadw a9 &
g W § w1 Uy ag qEar
g § IR AUy Tq wRT § )
e faer F3T § @ g §7 ¥ Huy
1 fate w30 1 § oow faa & ggad g
for At & forg g3 w1 qom =) &, AT
aay e fog ? s & fag, s
FA, AR I FgT 919 {F HAAT Ireqad
F TS A W = @, T
HTETW AT TG T T T AT W FgAT
Tgd et frararei &, frerr-fasme
ardy & 3 @@ WY %y e AW
TR TRl FQ | AW, § o e FT
aver | fEFaT 95 aT——ag dvaw argg
1963 %1 ‘Safaw sigdmes”’ ardo
Fito To ﬁﬁ{%’% :

“The replacement of English by
Hindi is proving a slower process
than was expected but it is less true
today than it was 50 years ago to
say that a knowledge of English is
essential for advancement in India.”

aga &1 @ & g feaar T g
TF HAT FAT F2QT AT ATaa™
¥ 7 & faare ¥ faq s oo §
o @ g8 gaAy § 3 aeqieafa &
SR I E o S (I X S & A
I QT AT |

“Normally in the British  Uni-
versities of India English tends to
be bookish and not sufficiently in
touch with the living English of
today.”
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[ Treraeraa] -
Fgd & 5 1 wqregad § AGSAT & A7
qfww § A< ey 1 fafan waar @
IFY R Y, FEl GG, A A AT §
ARAT & UAFTT A0 €, T 09 AT
oAy &, ‘ag-Ada’ @ w1 g
TeATe fowar § -

“Indians have a good deal of diffi-

culty in distinguishing between one
level of English and another and
many of the examples of what has
come to be callegq Babu Eng-
lish . . ” _ :
IS AT & AT AT TIA R ATA R
Fgy & 3 F¥IF ALATA JAS &,
a1 HAAr B wreAm §, @1 § AWt
g aF 9 9@ AR T FQ & fF
g AT agT Srad § 1 T F A
3qw w1 § fr wfwaq, arfglas
AT AT & ATeAN F WG WA H
gLaad faadr g |

qF q1F KT 997 § AT 49 T4
g1 Iqv g g fF fREda § O A/
gfer gy g § faadrwrafer g
€ g2 & faaar wegad ¥ o sias
WY § 38 fafar w0 ¥ g%
g1 3 gacawe @F & fF it
& JATY F AGAT GG, GFATT HY
RAAT €1F, war Fr fafar qasT ¥
g &t wegad ¥ ghrw gnfaw
T AFT TG § A AT Fl Fgd g (F
g WINT F TGT q9 JTAFTLR |

TF TG /I AT A0gAT F |
w31 wrar & 9T # a9 9l §]
21 WM F IR ES § &N, 37
g fFarar & 1 A, &
TAT AT QT | FTAITH FITRIAE |
AT FTRARTT § A7 safaai Fr
TF Sqqinta s w¥ ey gF Arufoe
qr, A FiRAT T | A Y gI-FAL ¥
FAARg 19T 3@ F) fF woo w1 wrA

of Parlizment on Education

ga1 faar s aifgg 1+ 3AW agr 9F
faar § f& mgaqs "#ash & g
fgzr fag qrd =rfEd ik a9-98 A2
7erd ¥ 9 g AT IaF A9 {5
ferdl @—ag e § | 71T 74T 7,
gl UF o g | 99 FAAI FE
IR & gI-FAET F qg JANH
WL ATE A1 AT FATELAT A& 4 gt
¥ T GIGIW, I W FI B AF
731 faan, s e F YFiag aF T8
g fear s = A fip e 9g e
AT AT 4 9] Wia-faamas ¥
HAN F FF WY F fau AT F
g W wawEr fFATogwr g—
9T g1 AT FTE—TE Ha TGN
uF gfaara foar a1 @ & faeaw &
AT 9 ATHF Tqaadr Gqw 7,
3q% @ faar srgmr, WA FE A
F4i fray o€ qT w1 @1g &7 W@
giel qua fya at F quaar fear
g7 IAY WL § AAS ATIC FT UG
FIAW WA FT AT T FE T F
waarar &7 faqar qi, 98 A w1 7
FE! ATQAT, & T

¥ aF qer FICHgAT G o
gast F1 3G f 7 74T Hasr ¥ faqg
397 FE & —

“Though no direct references in
books on the History of England in
the Library to the fact of the
English people having been punish-
ed for using the French language or
for not using English for specific
purposes could be located reference
to the English language being order-
ed by King Edward III to be used
in the law courts have been traced
and the relevant extract is append-
ﬁ."

39 qHY [IIT qg 99 747 971 §< fadw
¥ f& % F9aq 1 a3 I =iy
o agf | Ig awg W fET qEed
u& a1 3@ Fg 5 g ff, W
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Tgt o srudy AT ot Al
¥ g 5 w1€ 3w g =nfgg
gafy wzw A gAr, AN AR H A7
FEdg ¥ Ty fowdan faay € oA
W FT IFAT AGUH FqrAT AT, I
AT ¥ BT TE0 I gt & T, TFAT
aF T4 (efmas qarar q@ AIFT HASA
I wad A wASr #t Afafesa frar,
HRAr AT 93T | A TFGIAE THIX
arg § | 9ATET AwT wa qg {4, A
HIAGIT IFAT =AY, 98 | FATGETR
gERiE &1 K oraaT § 1 g S,
ay, wOF A wieew qAT I, A
AAS qT, AT T | ST G99 FW
faars @ &ll, S& g9y quw Ue-
ANAET FI TF AT g3, 9au 497 T
#g1 f5 & wivad afeq § 57 W@
a4 § HAAT TS FT Grewr g A7 {6
argredl & E sl § #asr 41
q9 | gE T I 47 |

oft HEFAT A BN : QT GHAFT7
&t forawt s faradts gmd € ad)
agr ffur | @ IR A ARSI
harar HT W, gAH! qwaE § 5
T 9 g4k ®YAT  Agl g W@
g o5 oS AFTA FT AFS-07 W AIE,
g wwEd § a9y ga wgias
FAT, I FATX (AT ¥, FATR FIET
g, foq 3% s@wel ¥ QT foR
a1 r§ 99 q1 § wead afea g
5 p.M. T oo .

w3 &, s 6% & 7 aql a5
g gfvar & A A et F 1

foren dwem § ww AW (o
WRTAd W7 WwwR) o SEr S«
qrfae o, o1 THo THo ST |

&t ARACEN ;. F7 ¥ q97 qq
Fgal § a1 Ia¥ S o wr a7, T |7
FHFRFIATRE, gagadr &fF

of Parliament cn Education

AT A 37 wHA AN F G
qrEf 139 9 /AT & |

S, § a8 9% w1977 # OF
ILTEI AT AGAT § | w19
1860 & HQITE FB ST T,
e, SEAl T yAfewT § 9@ &
foad ®S w14, aEE £ FE AT F oy
qF 7Y, 99 § AWM A FT 97 T &9
a9 F q1F AW AW T Atey § Qv <@
HAIAT § FTH KT q€ Fa1 1 3@
93 Fgt wfadz 7 937 g€ &, = 92
a% Hfade &1 5% w9 § JUT A
AT 7=d § I T 2 5 e g
D! A5 WeR TATAT AT H LY foyerar
gr ot fog fat wr & €| w7 wd
g oSHl vy § fom @1 we
AT TET T gFey, GHL I FT AINT
gl qAT | AR & gAY B qge &
o STITHT I T RS g A
wiard fFan | & srar =ngan g, s
za fad ox S & far  oier ar
anaq 19 q9T &1 41 IS U gAY,
FAALT HAT ' '

eI (st APk sAR
wuix) . wWg Jq & e wgaT
| AT : .

ot ToeEw s, & ag
Fgnm AN g frasr g qar ? 1g
HIET A IT AR A g fwar
g frAd gy a9 &1 &
qgT gL TG v g, F yow foai
& g fF a1 4919 & wwy F A
¥ AuAt #1 gdeqw aA & fag
wifsmde ¥ o agw g @ 9Ew
W wemaT § d 1 Hiw Fgd
g 5 99 % wiT § 7O @Rge
TGN T TF F8T AT QUHTSAAR
I F4TT T G 1 T 78 faegw
qrdr g€ AT G | AT AT FT greey
frad d ? ag & wea 90 § g
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[ TsrTTaT)
T g Al FAGT AGAT §, A
Ay Far foeens &, e q0 W qav
arg w1 fafaeet § foag & g
FT qqAq |

st WiTRR AT W@ qg e
T g w7

Y THATTAO . WIOT KT AT
o g | WTCHEENS & Arg
ARATAfE & a9 AT T I 0
gam & 1 s famre i qfe WK
fowa Y safs art w9, gfg #R
. W JEvag § WIOT @1 g qfe
T AAgeadar w1 fRw oW #
faemanty, sdT wroT & gRaddr faad
frg amr & g W ¥ w9
§ o fear €, aeeT & w9 §
ST g 1 @ gfg ARAaE St
¥ St wrEAT AR ST & SHrAIargw
aNT F wreAw ¥ e €0 few
T A W) gt g Aw o fie
IRa4y § gadr ab  suST &Y
Y F a9 a9 @ FT AW
TN WY A G FW § qF |
¥ yzg & 919 3H WE FAgT ¥ wAWh
7o oam e § W g ww
awr oF ...

Jrawrener (st W@ s
“ﬁﬂ):m@?ﬂg|

s} [EEEY ;95 aI
#Y afafg & ¥ W & § ag 7w
2?7 e ol ¥ FTTReT A AT
fogim = § frw ft, o fow
TN T ¥ 1ag D ¥ awa
Wy fF T G R AIIS
T § ) TG A W AT FA

\

of Parliament on Education

N a1 TG R FE TS ag faeg e
3, TR TR UG gFAN A W
T ¥ TR TR TG A 4w
TP W F qA, AT AIHEAAE FFER
¥ fad ot T oA o e
W @Y F A ag UF gHar 99
7w g i Wigdy ) A
Fgal Agw § BF @ aF u§
wafarg  wR W, 4 & arew
¥ foem om0 AR
HEANT &7 AF€dT A8f HT qUET a9
TF T gRaT A gEl, g
T & Arg qry Q. w=EF W F
aeEw § oAOy qeAl ¥ I W
oEEdr w1 AT

T2 v 3 & awmar At afed,
fawmar fiwer 3 =fgd ok =@ fad
o wad foar mar § fF oeiEt wgpa
B oy R W weg Y =y v ?
e T e § 5 % SO
§ aRIeT § @ & A
¥ adF g wow aX Y dew W@
g gwal & 919 a9 F FIQ qoAT
W A, W EH el oSt
e w1 fawer ®E @A
W s ww @ wRw
@ & O3 @ A T g Ay
TR T T ¥ AWM A A9 R
Het o A e e ¥ A<
T @A FI AT AGE HEAT A0 |
T @ AW oay AR aed
¥ wew |, FE a@ T ag e
& @ S g, W g A I
§ fr @ AR ofew wE R
wor fem o AR ) W O®
g § w9 ¥ ag warg e, .

SrEATeTE (st W SER
uniE) : s s W o aATe
faar s
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Hft UTRELW
ﬁ%f*wﬁﬁrﬁaﬁﬁa‘iﬁqﬁz,
T WS F g A A F@
Hferor saTEr a1 wMET §B TET
od G § #RAe el R
Qe @ at e e .8 wfaeer 7
&, 78 T8 g foray & i oA e §
T ada @ e o 30 Ay sawr
gry | @t fawmar  faesr el
qgAEET §X @Mt Arfed, 4 ghm,
Y FHR F o4 W TOG 3 F9
N ¥ amfgs Sfraw fawfaa grm,
faare fafrma g, @ ag &
forar mt fF T e @ & IUF
@, T e |E MR S
wa & fFdr e feafermm  A€Y
g, &= & feafewmm AR &N,
W@A-8gT &1 fegicamw 7gr grm,
gearasl w1 feafeqmT 4@ g,
W@W%’Hﬁ?ﬂﬁﬂ'@@‘ﬂlﬂg

T8 & AT W4T AT I QA
dd@r ot # fggaag ¥ foooit fama-
forammera & ot Y AT GOET &Y @
R IER @AT, IW GUE F OATTR!
AMF GG 2] FT qATET |

AT (s wgER e
ar) : feey s @ma smgde
H{f T : g foiE g
IEd ANE g, e fawafreme
fFe 20 & g, fowfaaem &
Syafer AR, FErd A ard a1
faet g% 3 sgewful & waad
g affw wwg ¥ www ¥ ¥y @
ww g |

g T gl fAdsT w9 fm e
¥ vl & s ¥ A I wigy,

of Parlwament on Education

gAET I gar =gy, EwfAe
g arfga, fafem e ¥
FE @@ T Y forad & w4
AT T 91T W T TF AT AGT § A7
Y [T W KT TEHT & 919, faera
¥ qrg, fgwarg fwar war § ag ad
g 3T F1fge | 9gT & TRE & A9
FZATE, R FIL AR FHATT F7 WFAT
afafy & aedt & afa W@y gy Fgar
g fr afafy & geai 7 7 *deq &7
faglg =gy fvar & W< a8 afwfa =
g F1 f9atg ®T & A awar
gfafa oF 7 0F ®7 T 7AA F1 F1A7
@I F YA | q AT, § oAl
a9 J, A CAETHT AT gy FRT
¥, 75q & @rd, f39ar §, wgmw &
g fet e a § 3t g, &1, a5 wd)
g f& ozt fgdr 997 A 97 a7
faar g @l Ia®! & T 4G "
=ifgl, AT dar f& gw fya @
fagr<i a9 7 g7 (% g2 uF S £) 5
AT & AIEAR &, AT & a1eq7 §,
fagr @ g FfFT Iax  gry-gry
o s 1 g1 1 g 98 7 wed fF
fer g1, wera, dgT AT G At
anr fgrr &t fas amr agy @A
FTEY T W, gATT FIE FLAr @ L,
g 97 UX AT AE Agq,  wA%
gadl foRew IeT & 5 oidr &
ol w1 717 § I8F gUFT G | T
fedl =it atfwwr 7 7 &, gt fam
wAQTAT AT AN & gAY A TH
1T ¥ gIATR T F A qaer qrfae
T AAF FT § A T g5 HAAT
%AW W 9@ 9% qNT O af
&9 ¥ fawfaq 7dt g1 awdl, gt Aeq
aft & F fawfaq a8y 1 awdy, Sfgar
99 g €7 ¥ fawfaq @ g qa,
g 1 7o @gl ®7 ¥ fasfaq ag
gl aFdr; ¥ A T AT & g
olog & #1% 99§ 9EY &, 78 999 a7
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FA & §9 73-33 FA0fAAT ¥ FT
WA fF I TEATITFQAE. ..
st mmaw w1 s e
WSB! q1q FT g ¥, 34T @7 F faar ?

oft TR FF & Jar 2o
T A SN gt & AarHT ¥ @ e
gt %1 grensy 7 i =i A%
T TATHTA T F&T £ I IQT arat
T fefr & fiqa wie waran o efeor &
N1 AN g AT | 5 Ifeq sargTana
Ig® & qarharg ¥ I AT guA g,
gferor ) Fg7 fe IaT ardl F1 gy
& AN AT 0T HIT IAT F7
g1 fF f&=r &1 Wi w39 av et
TAT WA THE @iy y AT
1T FEA 9% F fod aga & wadwrdy
g7 & | vl wwad A e, L

=t WWIE |Y At G e ST oar
I, 5T F1§ ATH T W

o} TRATAW : A § A Oy
T Fgar 1 ¥ qpd @1 w9 &
TE TN T FIGT § WIT AT ¥ AT F
I T €4, TTH] A AT 4T AW
T qew o fqarsy agg & =% faare)
W &Y a8 T, T e F ar<nagy. |

ot wTEM WS - W79 g a4

q AT ARIAT FT A, FodT §, asfwraa
¥ g Foaw FH. ...

o AT ;& wrA A g
& 379 a7 w3 8, g g 3R,
WL IA] AR w=8 fEgardy o
WY G & FAFC AOAT AT AT, ST
T fedt lafreex o @z fafrec
B g agi & s =nfw A, ag A
T A gEl TR ¥ gl A )

listen.
courteous but very emphatic protest

particularly. Do not
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freusFit fremagd a3 s
v Fwr ART | IT Wl F arq F
I AT A dqr g fF owmew
g X A8y sEew Wt g
Fl, AGfq U FET gIT FT fzav
I gATT T T §2T T@1 @A faar
AT |

IreareRe (st sl s
T aFArTe S, fanr qa & o
TF FZIAE, a8 UTTH T AT T =17 |
S TATE |

- SHKI G. RAMACHANDRAN: Mr.
Vice-Chairman, I would like you to
I wish to register a very

against the discrimination you are

practising from your seat in the Chair,

You have given my friend, Shri

Rajnarain, 40, to 45 minutes. . ,

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA): I hope the Mem-

bers will restrain themselves.

SHRI G. RAMACHANDRAN: 1 am
going to restrain myself in a minute.
‘You have given him nearly 45 minutes,
I have no quarrel with Mr. Rajnarain

St TR : 25 Ty ¥ wfas
A gAT & | IO WA TEr FT AN
oTIH! &7 § | .

SHRI G. RAMACHANDRAN: You
do not interrupt me Sri Rajnarayan.
You have spoken for 45 minutes. I
have no quarrel with Mr, Rajnarain.
It is gooq to hear him because he
speaks from his heart. My quarrel is

with the Vice-Chairman. I want to

know how you, who all the time tell
us that we have 15 minutes and
nothing more, allowed yourself to give
Sri Rajnarayan 45 minutes, and now
you fare asking me to exercise self-
restraint.

THE VICE-CHAIRMAN (SHRI M,
P. BHARGAVA): I am not asking you
misunderstand
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me. I am asking all. Members to
restrain themselves,

SHRI G. RAMACHANDRAN: You
are asking all Members, but it is your
duty when you sit there in the Chair
to see that that restraint is imposed on
all Members. You have failed to do S0,
and I register a very courteous but
very emphatic protest against this
discrimination which you have prac-
tised, and as my protest should be
registered in a  proper manner, I
withdraw from the debate ang [ do
not wish to speak.

(Interruption).

THE VICE-CHAIRMAN (SHRI M.
P, BHARGAVA): It is the pleasure of
any Member to speak or not to speak

SHRI AKBAR ALI KHAN (Andhra
Pradesh): Sir, I would request, with
your permission and that of the House,
Mr. Ramachandran to speak. I hope
I am voicing everybody’s desire when
I say this.

SHRI G. RAMACHANDRAN: In
order that thig must never happen
again I do not wish to speak and I
still withdraw.

THE VICE-CHAIRMAN (SHRI M
P. BHARGAVA): Mr. Akbar Al
Khan. B}

SHRI AKBAR ALI KHAN: Mr.
Vice-Chairman, we have had several
reports of Commissions on this im-
portant problem of education since
independence, the Radhakrishnan
Commission Report, the Mudaliar
Commission Report, etc., and we had
reports on technical education. This
is a report in which some of our ex-
perts and best persons have tried to
evolve some formula, some principle
and some programme of work. I ex-
press my thanks to all the members
of the Kothari Commission as well as
to the memberg of the Parliamentary
Committee headed by my esteemed
friend, Shri Ganga Sharan Sinha, that
they have done their best so far as
this most dificult and most complicat-
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ed problem was concerned. In the
limited time at my disposal I would
like to confine myself to one or two
points. The first thing in the very
realm of education which is a very
potent and very important and strong
means to improve the mind and heart
of the people is how far we have im-
proved. I would submit that when
I judge how far during the last so
many years of education the human
values and the aims and objects of
education have been instilled—that
everybody should feel for truth, for
humanity, that when there is any
truth which has to be said, that per-
son who has had the education would
be the man who would feel rightly,
who would think rightly, who would
act rightly—when I judge from that
standard, I feel not very happy. In
my younger days the education we
received however defective hag this
thing on account of several other
factorg also, environment of the fami-
ly and other factors, and we used to
feel that if there was any injustice
done, it was an injustice to us. We
had an idea of sin, of ‘pap guna’. If
we ever thought that somebody was
being victimised, we used to feel as
if one’s own self was victimised. Now
there are people who are murdered
and killed and looted, but others do
not feel it ag if their own people and
human beings are suffering, as it hap-
pens unfortunately in the communal,
the sectarian and such other conflicts.
I would like, if the implementation is
to be done, the first thing should be
that these human values should be
enshrined in our boys, and those who
receive the education, when they ~ime
out, must have this desire to find
out the truth, this desire to do justice,
this desire to feel for the trouble, for
the agony ang for the misery of very
other human being, as they would feel
for themselves.

The other criterion that I would
like to say in the implementation is
patriotism, love of the country, irres-
pective of religion, irrespective of
caste, irrespective of creed. I would
emphasize it because I have been in
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this august House for fourteen years
and every time we discuss the Edu-
cation budget I have drawn pointed
attention to the fact—that we think
and feel s Hindu; as Muslim; as
Christian; but not as an Indian. When
I see these things going on, then one
feels what is the use of these Com-
mission reports, what is the use of all
this expenditure that the country
makes? Similarly, I would also say
that so far as the dignity of labour
is concerned, so far as manual labour
is concerned, our education has prov-
ed a total failure. There are certain
very good suggestions there are some
very practical suggestions given by
Mahatma Gandhi on the question of
human feeling as well as the dignity
of manual labour in his several
speeches and writings and the recom-
mendations of wardha committee
headed by Dr. Zakir Husain, our res-
pected President.

Now, the Education Ministry and the
authoritiegs concerned will have to
give serious thought why that scheme
failed. It is no use bringing forwaird
gchemes ang schemes and doing
nothing. Those schemes failed because,
as you know, we had no teachers who
could take up that work they failed
because there was no equipment
through which manual work and
labour could be properly dealt with.
Those schemes failed because  there
were not people who used to establish,
by their own examples, that this was
a good thing and we should do it
What I would like to say is this. If
you really want that the people of
the country should rise above all
these linguistic and other narrow con-
siderations, you must see that you
give them that education, that tfrain-
ing, that culture to the heart and to
the mind and to the hand, as will
make our young generation worthy
citizens. Now it is not the three Rs.
it is the three Hs—head heart and
hand. T think practical steps should
be taken o see that our development

is on these lines,
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Sir, the other point that I want to
submit—and I have repeatedly said
that—is that I feel that there is no
doubt that education should be
through the mother tongue. Theve is
no difficulty; there are no two opinions
about it. But when you come to the
university stage, you cannot fcrget the
development in science angd technology
etc. in the advancing world. So, you
will have to draw a distinction. T am
of the opinion that at the university,
50 far as humanities are concerned,
education could be in vernacular. So
far as the technical and scientific edu-
cation is concerned, it should ultimate-
ly be in Hindi, but till Hindi assumes
that position, English should continue
and that will be in the best interests
of the country. Sir, I have had some
experience of the Osmania University
where in 1917, forty years before, the
medium of instruction used to be
Urdu. 1 had the privilege of being its
student, of being its lecturer, of being
a member of its Senate and of being
a member of the highest executive
of that university and I can tell you
that in science and technology. not-
withstading the fact that thousands
of rupees were spent not only 1n
translating but also in writing baoks,
we did feel greatly handicapped.
When I used to lecture on law, there
also T had to consult English books.
But we could make up something in
our own language because the courts
were also working in Urdu there. So,
my submisgion {is, with great res-
pect

=fY TraveTeTaer - 9 1950 F & fa-
T T gAT AT AT AT 1967 §

SHR1I AKBAR ALI KHAN: _ .. to
my esteemed friend, Shri Rajnaraln,
that here you have to decide what is
the language for the university. I
have no dislike or hatred towards
English. I know that Lord Macaulay
introduced it for his own purpose.
But T am one of those who think that
the teaching of English has done goud
to India. True, the other aspect is also
there, as pointed out by Shri Rajna-

' rain, that it gave strength to  the
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continuance of the foreign rule But
so far as science, new way of life and
modern education are concerned, I
think that English has played a great
part and I am happy that we have
English in our country.

Now, so far as universities are
concerned and so far as inter-mingl-
ing and exchange of views is concern-
ed, I want to ask my friends—suppose
you eliminate English today, what is
the other alternative? What is the
other link language? Hindi cannot
come in so quickly and particularly
in education, it is bound to take some
time,

sit friom amt (wemw waw) A
ao¥ faF ¥ ag q@F1 wgaw g fF
o H e Fywraf?

SHRI RAJNARAIN: What is the
definition of ‘quickly’? wg®E I

qrpfy 77 faaera gom oar fawra ga}
GER- o0

SHRI AKBAR ALl KHAN: My
own view is, if you will pardon me,
Shri Rajnarain that I would not mind
English continuing for 25 years more
provided within that period in the
whole of India, on the technical side
of education, English is substituted by
Hindi. But till then I think it is not
in the interests of the country or in
the interests of the advancement of
science

& TSR ¢ & qrAATT mee &
ag. . .

SHRI AKBAR ALI KHAN: As I
was saying, so far as humanities are
concerned, I am opening the  door
for the higher university education,
for all vernacular languages. But so
far as the technical eduecation is con-
cerned, I do not want fourteen langu-
ages or sixteen languages at the uni-
versities to be the mediums.

T Y IR ¢ ST T ISR
& i el ol
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SHRI AKBAR ALI KHAN: One

language, that is what I say. Let

there be one language. And I fully

subscribe to the view that, that
language, in the circumsiances,
could be Hindj and Hindi alone.

But what I want you to appre-
ciate is that tne people who live
in the southern regions, obvious-
ly and quite correctly, feel that they
will not be able to compete with you
whose mother tongue is Hindi for
their mother-tongue is not Hindi.

o s et : B weT FT I
T8 faar 1 & ug q@T0 =R § B wmiwr
g3 ¥ 9 Fy o w7

SHRI AKBAR ALI XHAN: We
started it. But we were not success-
ful in all the aspects and in 40 years
we did not do satisfactorily in techno-
logy.

A TAATCRAW & FrIfeaa| fHaar
qug A ?

SHRI AKBAR ALI KHAN: My own
view is, even if it is 25 years, let it
be there. Otherwise, as there will be
14 linguistic States, what I am afraid,
is that fissiparous tendencies, disin-
tegrating tendencies, will raise their
heads, Let us not forget our history,
let us not forget our weakness, let us
not forget that there are elements in
our country, in our society, which
would like things to disintegrate. For
that reason, I  think that English
should continue on the technical siie.
till we come to a stage when that will
be substituted by Hindi. We will
have to make up

garh afdw weeed w@w (-
a) ¢ fEaEr wwy =gy g, 9g a9-
amr |

SHRI AKBAR ALI KHAN: Appro-
ximately, say, 25 years. But in these
matters, you cannot rush things. And
the other States should continue



2863 Reports of the Education [ RAJYA SABHA ] Committee of Members 2864

Commission and the
[Shri Akbar Al Khan.]

English on Scientific side; they should
accept ultimately Hindi ag the medium
for scientiflc studies.

oY qEET A9 A FaWAE F
afexs g1 § Far difewy § 7

SHRI AKBAR ALI KHAN: You
may

=Y e ot < oo o T AT ?

SHRI AKBAR Ald KHAN: Urdu
was in Usmania University, Even in
40 years we could not keep up to
standarqd in medica) and in engineering
branches. It was only in name. Any-
how, my own view is English should
continue in this sphere ... (Inter-
ruptions).

SHRI MULKA GOVINDA REDDY
(Mysore): Mr. Vice-Chairman, he
should not be disturbed. Let him
proceed.

SHRI ABKAR ALI KHAN: I would
suggest even in all the High Courts it
should be English till it is replaced by
Hindi. I do not want the High Courts
and the universities on the technical
gide to have 16 languages. I know
that even people from my State do
not subscribe to my view and they
may be very angry. But in the inte-
rests of the country, I feel very
strongly that there should be one
link Ianguage and till that link langu-
age ig developed, let English be the
link language and lef it continue. Sir,
my time is about to finish. I will only
draw your attention to one thing.
Now, according to the scheme, educa-
tion should be through the mother
tongue at the highest level. And it
is a big surprise to me that a period
of five years has been set up. I do
not think that any educationist or
anybody with a serious mind can say
that it should be accomplished in five
yearg and ten years. Well, I am
sorry that in this matter whatever
view has been expressed regarding the
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period, according to me, it is very un-
satisfactory and ig unpracticable.

Sir, I wanted to say something—if
I am wrong, the Education Minister
will correct me—and that is that
neither in  this Report nor in the
permanent members’ Report did I see
anything about Urdu. Urdu cannot
be a regional language of any State.
And when there are people who know
Urdu ang whose mother tongue is
Urdu, people irrespective of religion
or caste, what have you provided for
that? You must come out with a
scheme that in the North as well as
in the South you will have colleges
through the medium of Urdu. You
will also have to have a University
through the medium of Urdu. The
Osmanig University will in course of
time, have the medium of Telugu.
And it is perfectly right and perfectly
correct also. But so far as Urdu is
concerned, I think it ig the responsi-
bility of the Government of India.
(Interruption by Shri Niren Ghosh)
Please sit down.

SHRI NIREN GHOSH (West Ben-
gal): In Uttar Pradesh, the non-Con-
gress Government should have given
to Urdu the second status, It is re-
grettable that it has not done that.

SHRI AKBAR ALI KHAN: I am
proud to say, I have come across very
few people who have got so much
affection for Urdu as my esteemed
friend, Shri Ganga Sharan Sinha—
Chairman of the Parliamentary Com-
mittee. It was really a surprise and
shock to me that I find in this report
of my esteemed friend, Shri Sinhs,
that no mention is made of Urdu
and how it is to be taken up in higher
education.

Now, I would submit, Sir, that so
far as Urdu is concerned I must pay
my homage to Sir Tej Bahadur Sapru.
There are hundreds of people who
have contributed their best for Urdu.
Munshi Prem Chand, Chakbast and
now Dr. Kunzru and many others;
they love Urdu, Therefore, in the

.
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new context I want to ask the Gov-
ernment and in his reply I would like
to now from the hon, Minister what
provision they are making for Urdu
for higher and Secondary education
Sir, there is no State for Urdu; there
is no region for Urdu. When there
are people whose mother-tongue is
Urdu, you must provide colleges and
a University for the learning of Urdu
for students whose mother-tongue is
Urdu. I hope this report will start a
new era, a new chapter in the deve-
lopment of education of my country,
in the development of character, intel-
lect and technical knowledge of the
younger generation, and the younger
generation will be of such a character
which will help the progress and
advancement of my country.

One word more and I have finish-
ed. Sir, so far as industries and tech-
nical education are concerned, I have
come across a big problem. That is
to say, these B.Es and Diploma-holders
are being retrenched and freshers not
being re-employed. I am trying to
put them in small-scale industries. The
other day Mr. Fakhruddin Ali Ahmed

GMGIPND—RSI—949 RSD=—7668—570
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and our State Minister started an
Information Centre. But on enquiry
I find that the industries people suy
that these B.Es and Diploma-holders
do not fit in in their programme as
they would fit in in some government
services. I think there is something
very seriously to be looked into thiy
aspect, I think in the course of edu-
cation these B.Es and Diploma-holders
should be very closely associated with
industry. Through that process, 1
think we can give a new life,
a new vision to these young engi-
neers who, even after these ac-
complishments, unfortunately think
only of service. No, they should be
the pioneers of industry. In that way
the industrial development of the
country can also take g new turn.

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA): The House stands
adourned till 11 a.M. tomorrow.

The House then adjourned
at thirty-four minutes past
five of the clock till eleven
of the clock on Wednesday,
the 9th of August, 1967.



